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here; certain things happen in other
parts of the country also which have
never featured; therefore, we feel that
we have to glve attention to .th'ose
things. It is a question of relativity.
Secondly, there are certain things like
urgency; something that has just t!ap
pened, something that is not continu-
ing. It is all subjective judgment.
You may dispute, but all the same you
have to understand that we have_to
pick one or two. We cannot pick

everything.

SHRI P. G. MAVALANKAR: I appre-
ciate all what you say, and I agree
with you. But, I submit further that
there are certain events which are
taking place in ‘Gujarat which have
nothing to do with the events that led
to the dissolution of the Gujarat As-
semtly.

MR DEPUTY-SPEAKER: I will look
into that,

st TrRTRATY ey (TIAT) oW
o FAATar 5 ¥ AN woge AvsAl
Fam vy arAqC ) g AN Hwd
AT UF TTE I FEA AT IA FEA
Farcgud avE af {ud e ¥
gl #r fawizatgamT & @ &
ZiEwT 31 X3 &
MR. DEPUTY-SPEAKER: You are
raising the same thing.

st T Tret ¢ T A
A3 wr gfewr INF oy wA-
RIOA F Ared IT ¥ MRy, ...
(saquw) . .. w7 g WA TER
2 At oY srratfEar aez 73 ot dfew-
T & o0 arq w3

MR. DEPUTY SPEAKER; That will
he passed on to him.
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5T |

SHRI C. T. DHANDAPANI (Dhara-
puram): We are discussing the De-
mands of an important Ministry, the

Ministry of Steel and Mines, I have
my own doubt whether the Ministers
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who have adorned this Ministry rcalise
the importance of this Ministry. The
Min:stry claim that their performance
15 very good and also encouraging.
But when we see the results, we find
that the products of the units under
the control of this Ministry go to bene-
fit not the ordinary people but the big
people. Finished steel aluminium in-
gots, stainless steel and other materials
are being channelised in an improper
way; only the big people are getting
these.

Secondly, there are thousands of
bogus units registered with the Minis-
try getting steel quotas not for their
own genuine purposes but for getting
it and selling it at exorbitant prices in
‘the black market, The Ministry should
come forward and take owver the dis-
tribution system either by themselves,
that is, the Central Government, or by
the State Governments, to enable the
‘people to get their requirements.

I have come across a representation
from re-rollers that they are not get-
ting scrap. At the same time, the big
billet re-rollers, 116 of them all over
India get all the imported and indi-
genous scrap. There are 748 small re-
rollers registereq as small scgle umis,
but they are not able tu get it. They
say:

‘The 123 billet re-rollers members
‘of SRMA are being given the entire
production of tested billets in the
country for rolling just the conven-
tional items like bars and rods out
of this scarce raw material at an
-exhorbitant conversion rate of Rs. 311
per tonne. The irony is that they
are assured of a minimum of 40 pe:
cent of their requirement of raw
materials on a two-shift basis. In
spite of the fact that quite a few
of them had unlawfully enhanced
their production capacities, which
have since been regularised and they
are being given billets accordingly.
Even the additional billet productipn
is being allotted to the billet rerol:
lers, whereas the rerollers, who are
Tegistered in the small scale sector
Wwith their respective State Direc-
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tors of Industries, are not geiting an
ouncg of billet in apite of the fact
that their plants and machineres are
equally and in certain cases better
equipped for rolling any difficult and
special section"”.

So the Ministry should give its atten-
tion ico the matter.

In regard to the production of ingot
steel and saleable steel, the periorm-
ance of al] the three major plants,
Bhilai, Durgapur and Rourkela is very
much disappointing. According to the
figures given here, in p. 29. the per
formance of Bhilai is somewhat better
than that of Durgapur and Rourkela.
It has been stated in the report that
disturbed industrial relations attected
production in Durgapur and Rourkela.
When you can have better and sounder
labour-management relationship in
Bhilai, why could you not apply your
mind to bringing about the same state
of affairs in two steel plants which are
situated very near?

The late Shri Kumaramangalam,
was a wise trade union Jeader. The
present Minister, Shri Malaviya, is a
staunch socialist and frade union lea-
der. I cannot undersiand why the
Minister could not solve the problem
of labour,

There 1s an infectious disease pre-
valent in the country. When they are
out of office, people talk about the
need for a happy labour-management
relationship, the sufferings of labour,
the question of improving their emo-
luments and so on. No sooner they
get into office, they not only forget all
these, but—that 15 the pity—they act
against their own peachings. Not only
in Durgapur, but in other ireas also,
1 have been reading aboutl the problem
of labour relations, for instance, in
Neyvelli.

14.00 hrs,

At page 35, they say that “the year
has not been entirely free from labour
trouble. There were bandhs, demons
trations, gheraos, etc.” This har heen
stated here in regard to Neiveli. But
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{Shri C. T. Dhandapam]
I want to emphasise one thing. Even
when there was any trouble, the eflort
on the part of the labourers was very
good. In the details regarding the
Demands for Grants, in that book, they
have said at page 99 as follows.
“Thermal Power Stations; Mines. Ins
talled capacity achieved, 94.4 pec cent.”
As far as thermal power stations are
concerned, only 47 per cent has been
achieved. It has been stated in the
remarks column; “For want of ade-
quate quantity of lignite {rom the
mines.” That is not the fault of the
labourers, At the same time, 1n regard
to fertilisers, it is mentioned as “bri-
quetting and carbonising plant: nine

per cent.” It is also said that the want
of adequate quantity of ligmte still
remains. It has been stated like that

here. That is why I have been saying
that the mistake 1s not on the part of
the labourers but it is on the part of
the management.

As far as Neiveli is concerned, there
is an old agreement between the
management and the labourers. It had
lapsed. The labour wunion and the
management at present in Neivel have
to enter into a new agreement. The
DMK Union, which is the officially re-
cognised union with more than 9,000
workers as its members, had submitted
a charter of demands. The demands
consist of 118 demands covering various
items including sanitation in the
workers’ colony, housing, medical faci«
lities, schooling, etc Considering the
financia] implications and the strained
economic conditions of our country, ve
had submitled a very conservative
proposal to the management. Accord-
ing to the All India Consumer Price
Index, it has to be neutralistd at the
rate of Re. 1 60 per point every month.
The present management of Neivell
offered an ad hoe payment as basic pay
in an irrational manner. The manage-
ment ig very adamant ang it deliberate-
ly postponed the talks offered by the
trade union there. The trade unrion
was compelled to give a strike notice
to the management. According to
schedule, the strike has to commence
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from {oday. But, in the interests of
the nation and of labour on the whole,
the State Labour Minister, Mr. Raja-
ram, took so much of pains to setlle
the issue amicably. But, at the same
time, the management stated that they
are incurring heavy losses, 1 would
like to say that as far as the perfor-
mance of the labour is concerned, there
has not been any loss, I would like to
quote that “from  1972-73, 1973-74,
etc, the profits made run to Rs. 11283
lakhs. But as the rules permit, depre-
ciation has been allowed to an extent
of Rs. 2,634.57 lakhs. It means that
as far as workers are concerned, they
are making a profit, but this is shown
only m the book. You know all the
indusiries are doing this, Deprecia*
tion is a fraud shown not only in the
accounts, but, at the same time, in res-
pect of the workers also. The unit 18
making a profit to an extent of more
than Rs 12 crores all these years So,
there is no loss, Therefore, I would
ke the Government to consider this
very urgently. This must be settled
immediately.

At the same time, another important
matter has to be referred to, It 1s
about the installed capacity in respect
of lingnite and power. In the begin-
ning, the workers were paid daily
wages even though they were making
a very good profit. Another import-
ant thing is this Even the wo:kers
have themselves put in as one of their
demands in their charter of demands,
the point about the second mine cut.
In the draft fifth five year Plan, there
is reference to the second mine cut
and 1,000 mw. of power for Neivel,
for Tamil Nadu The people are very
greatly agitated and disappointej over
this.

Right from the inception of the
present Neyveli unit the DMK wa¢
demanding early action on the second
mine-cut which is necessarv in view
of the continuous power ghortage in
Tamilnadu. The demands of Tamil-
nadu would be 3,620 MW by the end
of 1078-79 against an effective capa-
city of only 1431 MW at present
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Even after the completion of the hydel
projects and the thermal projects at
“Tuticorin and Ennore we would reach
only 2,200 MWS. There is a largg
gap of 1,400 MWs, The‘ Neyveli
second mine-cut associated” thermal
station, will provide thermal power
based on fuel at site. The loss of
power through transmission from far
away thermal and hydel stations can
be avoided. For the Neyveli thermal
plant you utilise mineral resources
which would otherwise be unexploit-
ed. It will take nearly 7 or 8 years
for the mining project and thermal
station to be completed. A delay of
five years for this project will mean
that even in the Sixth Plan Tamilnadu
wil] suffer serious power famine. If
the second mine-cut is not sanctioned
now the future of industry and agri-
culture and general economic growth
in Tamilnadu will be jeopardised.

Tamilnadu is facing acute shortage
of coal. Production in cement fac-
tories has come down considerably
due to non-availability of coal and
furnace oil. Out of seven, four
cement factories have been closed.
“The monthly requirement of cement
4n Tamilnadu is 84,900 tonnes while
the average for the five month period
of guantities actually supplied comes
1o 45,922. The Government of India
have been apprised of the situation.
# has vresulted in the closure of
cement units and largescale un-
employment and it is a setback for
major development programmes. In
the same manner small scale indus-
tries do not get sufficient quantities.
“The demands of small scale industries
are about 310 wagons per month. It
had been reduced to 200 wagons by
the transport authority and that also
does not reach them regularly.

Due to non-availability of coal the
power stations, particularly those at
‘Ennore and Basin Bridge, are not able
to produce more electricity. The re-
quirements of Tamilnadu electricity
‘board are 4,800 tonnes but the supply
is less than 40 p o cent. Only 180
‘tonnes are supplicd. Thr vosition is
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bleak. The sgtanding linkage com-
mittee of India is responsible for coal
supplies from the different areas. The
stock position is nearly empty. We
require twenty days of stock to be
built to maintain power generation.
Now we had introduced a thirty per
cent cut in the power position and
if the required quantity of coal is not
made available in time a further cut
in power supply is imminent. From
figures published in this book it
appears that the coal production had
increased to 79 million tonnes. Coal
is avallable. When we approach the
Minister of Steel and Mines, he says
‘Coal is available, but, there is no
transport’. When we approach Mr.
L. N. Mishra. he says ‘Wagons are
available; where is the coal?” He
asks us.

THE MINISTER OF STEEL AND
MINES (SHRI K. D, MALAVIYA): It
is not said now.

SHRI C. T. DHANDAPANI: I will
come to that, The Minister of Rail~
ways says ‘Wagons are available, but,
where is the coal?; show me the coal
and I will carry the coal to Tamil
Nadu’. When we ask the Shipping
Minister he says ‘Where is the coal
and where are the wagons?; Show me
both and I will carry the coal from
Calcutta to Tamil Nadu by ship’. This
is the position, We are disappointed.
The three Ministers are not at all
working in coordination. Sir, here,
I would like to quote what the Rail-
way Minister has said during the
debate on the Railway Budget. He
said that there is not so much of
shortage in regard to wagons.

SHRI K. D. MALAVIYA: Is the
hon. Member aware that some coal
has moved to Madras by ship?

SHRI C. T. DHANDAPANI: If it
has been moved, I am grateful. But,
we are expecting more from you.

Mr. Mishra has said:

“the daily’ average number of
wagons loaded “rom different coal
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[Shri C. T. Dhandapani]
mines during the current financial
year up to the end of January 1974
was 7.450 wagons as compared 10
8.038 wagons....”

He has said that the shortfall is very
small. At the same time, he has said
‘I is not my responsibility; it is the
responsibility of the Coal Authorities
who are dealing with this’. He said
this in the very same debate, when he
wag replying to the discussion on the
Railway Budget.

Finally, before I conclude, I would
like to refer to the Salem Steel Plant.
The amount has been reduced to Rs. 3
crores, But, ag far as the present
position in regard to the Salem Steel
Plant is concerned, 2525.52 acres were
acquired by the State Government for
Hindustan Steel Construction Corpo-
ration. But, due to this reduetion 1n
the original allotment, certainly, there
would be unemployment problem and
about 7,500 workers would lose
employment. Ip the Budget alloca-
tion for 1974-75, the amount has been
reduced from Rs. 5 to Rs. 8 crorés.
The expenditure during 1973-74 is
expected to be Rs. 3 crores. The allo-
cation of Rs. 3 crores for 1974-75
would mean that no further progress
in regard to the project would be
possible; no development works will
Be taken up and the completion of the
project will get further delayed.
Doubts have been created in the
minds of the people whether the
Central Government would complete
this project. I want a categorical
reply from the hon. Minister, whether
Government have any idea of discon-
tinuing the project.

Lastly, I would like to refer to an-
other important thing. In this very
august House, an important and an

eminent hon. person has made this
observation. I quoéte here—
“Therefore while we all should

try to press the Ministry to be
more efficient and to have proper
coordination in order to make rapid
advance we also have to see that we
go the socialist way. We should try
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to transfer the entire thinking pro-
cess and introduce in the services
and in the working of the produc-
tion Units, a new spirit and a new
dedication in favour of the publie
sector and not in favour of the
mixed sector. I, therefore, plead for
a bolder plan; I plead for con-
verting the whole pattern of our
production into State control.”

That eminent and important person
1S none else than Shri K. D. Malaviya,
the hon. Minister of Steel and Mines.
He said this when he was taking part
in the discussion on the Demands for
Grants in respect of the Ministry of
Steel and Mines. He made this
observation on 4th May 1972, As he
pleaded before the then Steel Minis-
ter, in the same¢ manner, I now plead
before him for a bolder plan and I
plead for converting the whole
pailern of our production into State
control, I want a categorical answer
from the hon. Minister, whether he is
going to nationalise the entire steel
trade.

SHRI P. M. MEHTA (Bhavnagar):
Mr. Chairman, I will first deal with
the coal situation, its production,
distribution and pricing. The people
of this country now fee] that the basic
objective of nationalisation is defeat-
ed by inefficiency, corrupt practices
and maladministration on the part of
Government the Ministry of Steel
and Mines, headed by Shri Malaviya,
in this case.

It is claimed that production has
increased. In that case, why is it that
coal has become scarce and very
little of it ig available? In fact, the
railways do not get coal to run even
their own trains. In my constituency
along nearly 48 trains have been
cancelled. four mail and express
trains, 22 passenger traing and some
17 or 18 mixed trains. How has this
hc:x;lpened. it there is no shertage of

?

Whenever the Government find
themselves in a diffieulty, they blame
the workers. Ip it not the duty of the
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Government to act as a model
employer? But they do not attend to
the problems of the workers. On the
other hand, they blame the workers
for all the ills, which is not fair.

Coming to co-ordination, as my hon.
friend has just now rightly stated, the
railways blame the Steel Minustry and
the Steel Ministry blame the rail-
ways. When we complain in this
House that there is no proper co-
ordination between the different
Ministries, both the Ministers defend
each other. Unfortunately, they do
not go into the root of the problem,
whether there is a fall in production
or there is only transport bottleneck.
They do not put their heads together
and the result is that consumers and
the industry suffer.

Coming to the cost of coal, it has
gone up by 200 to 300 per cent, not in
far away places like Bhavnagar, Raj-
kot, Bhuj or Ahmedabad but in places
which are very near to the coal fields
like Calcutta and Ranchi.

Because of the shortage of coal
many industrial units, engineering
units,’ brick manufacturing units and
textile mills have been compelled to
lay off their workers. Thousands of
workers have lost their wages in
Gujarat as a result of it. Production
has also been hampered. Yet, Gov-
ernment have uot taken care to supply
adequate quantities of coal to the
industries,

When we write to the Ministers in
the matter, they acknowledge the
letter stating that they will look into
the matter and then write to us again.
But they never write to us again. nor
do they attend to the problem. So,
the poor consumers and people be-

longing to the low income group
suffer,

This situation is the direct result
of two things. One is low produg-
tion. Tt is claimed that production
has gone up. I say that it is not so.
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Another thing is want of coordina-
tion between the different Ministries.
If the production has gone up, I would
like to ask the Minister why the
B.C.C.L. and the C.M.A.L. made such
huge losses of the order of Rs. 30
crores, Why iz it that the prices rose
from Rs. 3.50 to Rs 18.25 for coking
coal and to Rs. 12.20 for non-coking
coal? After having raised the prices,
the economy of this industry, I think,
is not in proper shape.

I ask as to why they have nol paid
Rs, 10—15 crores to the nationalised
Banks in spite of court orders. Why
they have paid R-. 2 crores to select-
ed foreign dominated companics or
banks Why they have not paid to
the nationalised banks when they
have paid to the foreign dominated.
companies or banks. This is their
usual method. They always favour
the foreign-dominated companies. I
ask whether it does not amount {o the
contempt of the court. If I were
wrong in my say, I challenge the
Minister to give facts of the ex-mine
owners, the public limited companies
having more than 70 lakhs capital and
the payments made to foreign banks
and natianalised banks against total
collections for coking and non-coking
mines separately.

1 would further ask the Minister
to furnish information to the Houme
about the names of mining companies
which have raised more than Bs. 50
lakhs as share-holding capital since
the I.BR.D. loan to the Governmeut
of India for coal industry, the amounlr
to the credit of the B.C.C.L. and the
C.M.AL. as on lst June 1978, as on
31st August, 1973 and the latest posi-
tion and the amounts paid to the
nationalised banks as on these dates
on behalf of those owners and the
balance of the short-term borrowings
of the above in respect of coal mines.
They have paid more to the foreign
companies or the banks and they have
deprived their dues to the nationalis-
ed banks. That is my charge,

Then, if they are gure that the pro-
duction has not fellen, the Minister
should furnish six-monthly production
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figures for January—June and July--
Decentiber for the years 1870, 1971,
1972 and 1973 along with investments
for Chanda coal-field which is nearest
to the Baroda-Bhavnagar-Poona
industrial belt. Let him also mention
the names of the collieries and the
production of these coal mines.

1 would also ask him to give the
same information in respect of the
Sudemdih mines of the Government
of India for the same period and the
investment till today.

Now, I want to bring to the notice
of the Minister the problems of re-
rolling mills. This is also an example
of the non-cooperation between the
iwo Ministries or indifference of the
concerned Minister and the Ministry
to the problems of their own Ministry.
As you know, mostly, the re-rolling
mills are the units in the small-scale
sector. They have one problem re-
garding the excise duty,

The re-rolling mills have approach-
ed the Finance Ministry. but their
stand is that, because the matter has
now gone to the court, nothing could
be done. But why did the matter go
to the Court? It was because the
local authorities or the subordinate
authorities never cared to take right
and logical conclusions, The Cen-
tral Excise Department is allowing
clearance as exempted goods bars and
rods produced from ingots purchased
from main producers, i.e.,, the Hindu-
stan Steel Ltd, Tata Iron & Steel
Company Ltd., etc. However, if the
same bars and rods are manufactured
from ingots purchased from mini steel
plants, the Department is demanding,
and insisting on, payment of excise
duty. I would like to know from Shri
Mslaviya whether he is aware of this
problem. Will it not affect the pro-
duction of bars, channels, ete., pro-
duced by the re-rolling mills using
the ingots from the mini steel plants
which use this scrap? I would re-
quest the hon. Minister to take
initiative and discuss with the Minis-
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ter of Finance. The Minister of
Finance and the Minister of Steel and
Mines should put their heads together
and solve this problem instead of giv-
ing a reply that some party is
aggrieved over the decision of the
lower authorities of the Excise De~
partment and has gone to the court
and, therefore, they would not look
into the problem. That should not
be the attitude; that is not the way to
dea] with a problem which directly

affects production of important
materials, engineering and building
materials,

1 would now bring to the notice of
the hon. Minister one very small
matter but which is very vital for a
common man. An ex-employee has
been deprived of the pension given
by the coalmines before nationalisa-
tion. I had written to late Shri Mohan
Kumaramangalam and then to his
successor, Shri T. A. Pai. Both of
them acknowledgeq and said ihat
they were looking into the matter and
that they would inform me as soon as
a firm decision was taken. It is not
an isolated case. It is a question of
principle, whether you want to conti-
nue the pension given by the private
sector to its employees after nationali-
sation. I have written to the hon.
Minister giving the reference of the
communications addressed by late
Shri Mohan Xumaramangalam and
also by his predecessor, Shri T. A.
Pai, and have requested him to look
into this small matter. It has affected
and ruined the life of 8 common man,
an employee. But it has not yet been
looked into. I think, he has not even
acknowledged it. Is this the attitude
of the Government towards the
employees? This reflects on the atti-
tude and approach of the Government,
the Jabour policy of the Government.

In conclusion 1 would request the
hon. Minister to give the information
I have sought and to look into the
very small case of that pensioner who
was getting pension before and who
has been deprived of it after nationali-
sation. I would also request him to
discuss the problem of re-rolling mills
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with the Finance Minister and solve
it in the interest of the country.

Dr. MAHIPATRAY MEHTA
(Kutch): I rise to support the De-
mands of this Ministry. I have speci-
fic reasons to support these Demands
because under the dynamic leadership
of the late Shri Mohap Kumara-
mangalam, a new turn was given to
the whole aspects of coal, steel and
other vital minerals. I am happy that
this is being followed up by an
equally dynamic leadership of Mr. X.
D. Malaviya who holds the same
ideology and we would like to ree
maore progress made under his leader-
ship. i

We are glad to note that as far as
minerals are concerned, the production
has jumped from Rs. 466 crores in
1971 to something like Rs. 521 crores
in 1973. Not only that, coal produc-
tion also has increased to the maxi-
mum this year than the lenear years
of 1971-72. Although the production
has increased, there are many things
10 be attended to. And the main
thing is the system of distribution.
Formerly, two years ago, the stocks
at the pit-heads were gradually re-
duced, but this year it has again
gone up. Here, I was told and T heard
the Deputy Minister saying in reply
t0 a question that due to diesel and
petrol and other oils getting costlier
ang scarce, the road transport has
gone less. I would like to ask him
whether it is not a fact that hundreds
of trucks are waiting daily at the pit-
heads for the coal to be loaded. They
are being detained for days and days
and as you know, if one truck is de-
tained for a day, it will have to be
paid Rs. 250 more. Now, what
happens? They have to pay more for
the coal and at the same time, they
have to pay Rs. 7 or 10 more for the
coal or to get the truck and sometimes
they load ten tonnes of coal while the
price of only 5 tonnes is credited to
the account of the company. Here I
would quote the Sanskrit saying:

aprTey e sready, Fherey wef Faemer:
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Similarly. from corruption black
money is generated and from black
money price-rise arises and the price-
rise leads to discontent amongst the
masses. I am sure under the dynamic
leadership of the new Minister, all

these malpractices will be put an end
to.

Let me tell you one thing most
seriously. Corruption is not taken
seriously at all as it ought to have
been taken by the people concerned
here. That is the worst luck of the
people of India to-day because it has
spread to the remotest corner of the
countiy and it will ruin us all. This
is the basic task left behind by the
late Shri Mohan Kumaramangalam
and I hope it will be taken up by his
successor in all ils seriousness. It is
rightly said by my friend that the
distribution of coal is very important
now because at present the only
source of energy is coal and after the
oil crisis, it has assumed a specific
significance and importance in the
country. You should see to it that it
reaches the utilisation end, the far end
just like the western end from where
I come. I am more concerned about
Gujarat. That is why I am referring
to it. That far end Gujarat requires
19,000 wagons per month. Gujarat
being the centre of most of the tex-
tile mills and Gujarat produces the
bulk of the textiles of India, to-day
it hardiy gets 10.000 wagons of coal,
hardly 60 per cent of its requirements.
Most of the textile mills are on the
verge of closure. Our thermal stations
are starving for coal. Only Dhuvaran
supplies power as they depend on
residual oil. The complaint is that
coal does not reach them whatever
be the reason.

What about soft ceke? It hardly
reaches 25 per cent of the total
requirements. It is used in small-
scale industries for brick-making,
tiles and so on. They are totally
closed now and thousands of workers
are without their jobs. That is the
position. The spiral of prices is rising
day by day and it is a vicious circle.
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We have seen the courage and valour
of Gujarat spreading all over India.
It is time we keep @& hold over
things and we should root out corrup-
tion from every sphere of life and we
should give satisfaction upto the last
man of the Indian nation. This is
very necessary, Sir. But what hap-
pens is that we still go on following
the old routine system. Labourers
working in the pit-heads, working in
the mines, are not given any basis
amenilies at all. Take for example
Poland. Poland is a country where
you will find that to call yourseif 2
mionr is a prestige. The whole eco-
nomy of Poland is on the mines. b¢)
he is a son of @ minor he will be
most respected. All minor families
are respected there. But if you ses
the condition of the miner over here
who works in the mine you will
find that he is treated as if he is the
most insignificant person. The man
who works under the mine is paid
less but the man who just counts the
head, who just sees how many head-
loads a person carries, is pald much
more. 'This is the situation. So, the
condition in our country is the same
as it existed in the olden times. This
should be changed. What we need is
a dynamic leadership to change these
old systems.

¥# coal is not being reached to the
nearest part of the pitheads, how can
it reach the farthest western parts of
India? But there are alternative
methods which could be developed
over the western parts. As early as
in 10563, this was found when Saura-
shtra was a separate State; the lig-
nite plot of land was taken on lease
from Xuich State bv Saurashira
State to produce electricity. As early
as in 1932 it had been found that
lignite is there and it could be exnvloit-
ed. But we are now in 1874. Nothing
has been done up till now. It Is be-
yond doubt that huge quantities, 100
million tonnes. of lignite are there
be exvlvited the overhead expenaes
here are much lower than in Neyvell.
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The caloric value.pf the lignite in
I.Kutch is much more than the lignite
in Neyveli, it ia much superior in qua-
lity. For the domestic fuel they can-
carbonise this lignite and they can
help afforestation in these  desert
areas of Rajasthan, North Gujarat and
Kutch. It is a very good thing that
they are developing carbonisation in
some coalmines of Andhra. This Lg-
nite in Kutch, if it can be carbonised,
could be used as very rich domestic
ffzel. This is my respectful submis-
sion.

Take aluminium and bauxite. I
visited Hungary and the conditions
there are the same as are found in
Kutch. Our lignite and bauxite de-
posits are found side by side as they
are found in Hungary.

Aluminium, a non-ferrous metal, is
the most important metal for any-
thing. See what is the preduction of
aluminium ip this country? To-day
we are totally dependent on imports.
A project has been set up in Madhya
Pradesh for the purpose. Another
one is proposed to be set up in Rat-
nagirl. But, none of them is produc-
ing the required quantity of alumi-
nium, This is the state of affairs to-
day in spite of the fact that there is
a huge quantity of bauxite deposit
available side by side with lignite in
Kutch. It has been proved by the
experts of Neyveli Lignite. We toock
the advice of the GDR experts and
they also agreed that best quality
bauxite could be used as a raw ma-
terial and power can be produced
very easily from lignite. I do not un-
derstand why, in a developing coun-
try like ours, for setting up an in-
dustry anywhere only 3 political de-
cision is taken instead of taking a de-
cision based on merits? Here is a
most backward area in this country
which is on the border. There iz qujet-
ness evervywhera now in (fuiarat. Let
me tell you that let us not test the
natience of the reople of Guiarat any
more. We have come out of that test
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only recently. Here is a most back-
ward area which 1s on the border
which is gallantly facing the calami-
t1es that took place continuously in
the last six years. This backward
area faced droughts in the last six
years in spite of the fact that there
are potenuiahities.

Coming to the stee] Plants let me
point out one thing. You take only
political decisions wherever there are
agitations for setting up any plant.
Where there are agitations, Govern-
ment has succumbed to them. And
they have put up plants there, All
your steel plants have not proved
successful because of that. Nothing is
done on merits; everything is done by
Government at the political level.

I would request the Ministey to
see that the coal that is being sup-
plied is absolutely free from adulte-
ration. You just come and see the
wagons which are carrying coal. There
are shells and the coal contains im-
purities. There are impurities in
coal; till they reach  Ahmedabad,
more than 10 per cent of coal is lost
due to pilferage and another 10 per
cent is lost due to the impurities in
coal. Apart from price rise or black-
marketing, the people have to pay
this extra cess. Apart from this sur-
charge, they lose a large quantity of
coal because of impurities.

Coal industry was nationalised. It
is worth nothing unless we are able
fo achieve the desireq objectives. See
the nationalisation of steel plants. It
is the rich people who get advantage
of it for their skyscrapers and big in-
dustries. After nationalisation of steel
ingustry, look at the condition of the
poor people. They have to pay a
heavy price for the steel to-day. How
can a poor man getting Rs. 10,000
per emnum afford to get the required
quantity of steel either for his house
or for organising a smal-scale indus-
try from black market? The poor
min hag to get his steel at the black-
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market rate. I say that the people
who have got an income of Rs. 10,000
a yeuar should be given preference in
the matter of allotment of  steel
either for construction of their houses
or for setting up smallscale indus-
tries.

But, Sir, unfortunately 1 come from
that constifuency which has been affect-
ed most by the nationalisation of coal.
Not only coal, but, even in foodgrains,
Kutchies have the monoply in Bomi-
bay—90 per cent of those are Katchies.
I do not want to plead any mercy for
these people. I am not asking for any
compensation or anything of that sort.
I would only ask you not to follow the
dog in the manger policy so far as
Gujarat is concerned. You do not
have any minerals to be exported so
far as Gujarat is conceined because
it has got the reserves. You can give
the development of minerals to these
people who have been displaced from
there.

If you follow the socislist path, I
shall be the first person to support
nationalisation of any industry. Xind-
ly see that our backward area is deve-
loped when the raw material required
for setting up an industry is available
in plenty. Why delay all these things.
Since 1948 lignite and bauxite have
been found but they are being ignored.

So, Sir, I request you I, having come
from the most backward and famine
stricken State,—to take this into consi-
deration.

st wefny Aromw oi¥ (vEge) -
wamafa off, # seeir AR N F ww
frgra o @y wwfao s =
# 5 o fow feorddiz Y ot
forcrarfy & o feardtiz Gt ¥ PR
oY SAeAW ¥ Anhia € a7 ¥ erey
fmft A7 ) e AT Aoy
N aww & AeAraem § ot
T A Frpe arlt sT aAm o
N e NFmR In s
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wit ey wrewor atE)

TAETT ®Y WA qar A 8
o Fw e wen Prdcaarawdt §)
# afy wma qrar w78 fEw agd
el Wawr H o TR AIE ST ¥ TF
weT ¥ IAX T AAAE weAT AV 7 w7
ar Td AT wr wefrg  Faio
fear fe Swd @w gEe ¥
Tanfeiom, TrgiEwmd o SeEd
& @Al #y ager wrgy € & 7
AR AT RAAT WA AT FFTH
FAFE I AT w9
o1 giwagiofam wiw § I
e w fE Sowr eyl W ET
iR o fevre gfew g
AXFA TN T aw TS
aRfers g ARY Y,  STRTHIT
W gAYy a7 Ay g & adY
wwn  qmar fatwd w1 Fw W@
Ay aifgdl &1 FAAT §, AT
TIizE w firve w & oarfaEer
1 wrw AfT & et s W@
2 fam s amA gw F wac S A
1 AT g R § a7 AW
gar W & fv  weA wdl
W AAAT Iy SIY F A w7 4T
§ o0 ¥ swx Adf waw @
wifs  wro seaww aT
TATA  WT AR AW & T
aw vl @i g 1 Hwew
gt § v ¥ @y fmtw afy
g Wi & fg G § afe gawr
frator frafedma wix sSieve A
W Ffg gwr g W W@
frafe & 9o § o wraaT o
Rt gde W ¥ w3
T AT G o IEE IR D
W & wIw Fgraw OF oA
ety aar W o %
fig® 37 wanfux dur &+ @
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T g foer T qERewe
¥ v ¥ a8 q¥y A 7wk
A i Ewmfr o wany
&N TR-TT  uEEiEtEaY %1 ¥R
A FAEA &

14.49 hrs,

[SHRr IsHAQUE SAMERALT in the Chair]

¥ w1y g AeT g fe oy @
Farmfr S ¥¥ ST g5 SSET
9EA & Al W1 B IO €4
FATAT AEAY W T Ay H AT oA
@ TEMHAT- o o &
o 8 IUN gu & fAaw e
qfg goarg v 2w 9 IA@m- 96}
Ffugm ATt &1 ow
T AT W a4 Sevedg w7 faar
s At 99 % fom o faeew §
AT 0% T T B SUR 98 #Y
Fera & faw faan e, &t 99 & fag
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doTagvT & a1z &Y 5w § AT
AR F T Hiws ST FoarAnar g,
foaY & wrz gafag & FAT ARAT
s & qrrn § fr war oY I WY
T w9, fa 3T HIFEr § A
gy 3 ) 37 F AvE [ B IGAT
a3 fF Fr serew & wiwE ¥ §7
&1 FT E? S A IUAATATALY &
fom & awz & ww W R N
7w 7 w1 amdw af @
qr W@ E ) ARIT O AN AL
W & AT w1 agar srarfag
quell

A 5gr wm sy § o gl sav
9N R 1943 F, F17 AATAEAIA F
SET A Hlo Ao HYo FTN FHIAT 4T
dYo MrToxTo ¥ gAIT AT SAL AW &
22 fosi ¥ AT FIW FW WA &
o & o AWAAEERET F
arg I w1 ¥% Fya A9 fww Wré
gmifr ag ar @gr § & %@
art w1 s AW 7 sl
& nf, g % fan ey adnT &
safagar & af,  dfe ST awge
aral & Jear ¥ g7 qm amda ¥
49 At & sy Fvx F iy IXE 7
fesrgx g1 a7 W 39 S FW QY
fom vy & vx Hfor gl
fawr weadls  ARA FATT FREW,
fecdt fafpzy  wiv amdwm A
Wt ¥, 39" 7@ A Jarawm 0
fr <9 wag?l Favaw Ny oF fafiaw
Ny fraifer 3T st 14 779,
1973 F1 Wi 4R FWIT FNAF T
TREYT FFT AN ATING F AT AN
TR 97 I &1 ¥ 3T T AEAT G

“In view of the realities of the
situation in Eastern UP, as the
Gohrakhpur Labour Depot has been

supplying labourers not only to coal
mines but to other industries also,
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it could continue as its special em-
ployment exchange. Its continue
role would be decided upon in due
course, in consultation with the Gov-
ernment of UP and if necessary a
group or a committee may be set up
to study and make recommendations
regarding the matter and the scope
of the ‘Gorakhpur Labour Organisa-

tion in the light of the abolition of
the CRO.”,

WS EL WRAZT AFIT 4T g F o
ARAE HlY Y F @@ wemET 14
e, 1973 %t faar

A1 TH YA
Farmw @ w1 gmr ! omdy
WEAT IR IA QA qrvEyT

gy 2T FmawmA  {Y s w9
W & W aRsAT s¥m ¥ gdt
fadi w9y §awgy @Y QAT Y
FH TR AT Y, QT ST
g1 memag g fx qaf svemdn &
#ag? ww, anfsrfe @% nd & wa-
30 F@ #fe agt I39W 9 WiT
afus  §, wagdt ¥ gAm ol ard
gavl amaT agr &1 & Aav St &
oY F%d § g § onAar wigar §
HARAITFRT AN §, A
FIN &g 21T o1 Y 7 FWTAY
AR §, Y& ART T SEA
ait § Ay ;aAfr F oag oy
ez FT | ‘

AN AATFIEaT g8 Awa fam
3" & fA & o &7 wagae 2T )

PROF. MADHU DANDAVATE (Raj-
apur): Mr. Chairman, the success or
failure on the steel front vitally affects
all round developmental activities of
the country. From that point of view,
as essment of the peformance of the
Steel Ministry acquires really, great
assessment of ithe performance of the
tain important issues like restructuring
the Stee]l Authority of India, augment-
ing production, efficiency of various
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steel plants, pricing policy, corruption
mvolved 1n the distribution of steel
and mishandling of labour disputes

<ome into prominence.

Very often, whenever Wwe tr_y to
point out certain lacunae and failure
:n Government policy, we are always
told that it is, after all, a global Pheflo~
menon. When we speak of rising
prices, we are immediately provided
with statistic of rise in prices in difle-
rent countries; when we advert to the
newsprint crisis, we are again told that
1t is a global phenomenon. But 1 would
like our Government to consider the
global phenomenon so far as sieel pro-
duction 1s concerned. They cannot
rely on the global phenomenoa when it
suits their convenience, but reject when
1t is probably inconvenient to them. I
find the performance of the steel plants
becomes very dismal when you take
the global picture into aceount. For
instance, in the USSR, last year the
production was 131 million tons; in
the US it was 136.5 million tonnes;
in Germany it wag 49.5 million tonnes
and in an Asian country like Japan it
wasg 119.3 million tonnes. The produc-
tion in India—I am quoting the figure
ihough you may think that I am mis-
quoting~is only 5 million tonnes.
When they refer to the world pheno-
menon as far as rise in prices is con-
cerned, they should also take into ac-
count the production in gur various
steel plants public ang private, and
compare it with the world figure. Here
we find the figure is so dismal, only 5
million tonnes.

Labour problem and the manner in
which they are dealt with are vary
also very important in this context.
Efficiency cannot be maintained merely
by streamlinging the adminigtratior of
the steel plants, That aleo is very im-
portant. I am not one of those nut
responsible persons who will claim that
efficiency depends solely on labour; it
also depends on the administrative
pattern; it alsp depends on the econo-
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mic discipling introduced into the in-
dustry, it also rests on healthy indus-
trial relations. Our Government al-
ways tell the private eatrepreneurs
‘You have to be an 1deal employer, But
what type of ideal employer are our
Government as far as the stcel and
mining indusiries are concerned? I
do not want to dwell on the problem
at length, but will only give two illus-
tration which can generalise the pro-
position—1 do not want 1o speil out
turther details.

The construction sngineers of Bokaro
stee] plant hag some grievances. On
30 March 1500 of them hed assembled
to meet the Managing Director in oan-
nection with their demands which
were purely economic. There was
no question of these people act-
ing as agents of a foreign
agency or as the handmaids of
Right reaction: they were trying to
put forward their economic demands
related to promotionsl policy, super-
anuation contracts, dismissals and,
most important, recognition of their
Union on the basis of accepteqd stafe
norms.

15.00 hry,

So, these are the legitimate to
demands which they wanted to discuss
with the managing director, and when
they were assembleg there and de-
manding that they would like to meet
the managing direcior, what did they
get in return? The ideal employer did
not try to offer the negotiating
table, but they were lathi-charged, and
they were arrested. 1 have with me
here a photograph which indicates that
700 of the arrestey men, out of 1,500
arrested, were put in truck and they
were carried to the police station. I
am prepared to Jay* this photograph
on the Table of the House. It makes
very attractive reading as to how even
the accommodation problem is not
solved, as far as this truck is concern-
ed. The 1,500 construction engineers
were arrested and they were lathi-
charged in<tead of being offered the
negotiating table, they were treated
this way.

*The Speikers not having
mission, the

subse quently accorded the necessary per-
photograph  was not treated as lald on the Table.
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THE MINISTER OF STEEL AND
MINES (SHRI K. D, MALAVIYA):
Shall I dare to correct my hon. friend?
Perhaps 1,500 people were not arrested;
it was only a couple of hundreds or a
little more were arrested, and that too
for reasons which I will state and per-
haps he will pot differ from me about
the reasonabless of this.

PROF. MADHU DANDAVATE: My
information 1s on the basis of news
papers and various stutements issued
by the unions; they say that 1,500 were
arresteg and out of that, I was told
that 700 were put in the truck. Now,
I do net want to do the exercise of
making out how many can be seen in
the photograph. You can very well
see from the photograph that there are
definitely a few hundreds, But it is
like this: if you were to say that the
number of cases where corruption is
indulgeqd in is not 60 per cent but it is
08.5 per cent if such statistics are
given, they do not nullify the real pro-
position at all.

Another illustration I would like to
give., M is a question of recognising
a ynion also. Since the mines form
part of the Ministry of Steel and Mines
—~-it is part and parcel of the same
Ministry—I would like to give arother
devastating illustration. On the 9th
April, 1974, there was an armed attack
on the Baulia Quarry Mazdoor Sangh
office by some INTUC workers. 1 have
in my possession all the names also of
those leaders who attacked them.
One name is Tripura Mishra, who is
the local zamindar a supportier of the
INTUC. Many oither irade union
workers were alsp involved in that
armed attack. 31 trade uniomsts near-
about that trade unniop office were in-
jured. There were a number of trade
union organisations affiliated to the
HMS which has been recognised for
more than 35 years by democratic
means. They could not capture the
union. Therefore, they indulged in
armeg attacks on this particular office.

I had tabled a Calling Atten.
tion notice. 1 have notice wunder
rule 377 also. But I was told
that I could ‘place this parti-
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cular point during the discussion of
the Demands for Grants of the Ministry
of Steel and Mines. Therefore, I am
bringing it to the notice of the Minis-
ter, and 1 am sure he will take due
note of this and see to it that such at-
tacks on trade uniop offices of demo-
cratically accepled and recognised
unions will not be indulged in.

MR. CHAIRMAN: The hon. Member’s
time is up.

PROF. MADHU DANDAVATEL: Sir,
please give me a few minutes more.
There 1s the problem of restructuring
the SAIL, the Steel Authority of India
Limited The performance In the field
of production 1s extremely poor and
the structure of the SAIL is such that
they have not been able to deliver the
goods, they have not been able to aug-
ment cfficiency ang they are not able
to ensure that the underutilised capa-
city, 1s harnessed in a proper way.

The holding companies are develop:
ed in the most lopsided manner. Like
some of the modern ladies, fat ladies
putting on weight at the wrong place
some of the holding companies are put-
ting on weight at the wrong place, and
I hope the lopsided development in the
entire structure of the Steel Authority
of India Limited and also of the holds
ing companies will be ended,

SHRI NAWAL KISHORE SHARVIA
(Dausa);: No aspersions on ladies
please.

PROF. MADHU DANDAVATE: What
is wrong in that?

oWl wgEg T T I Ry
A COESI rAc A HESIE I T ol |
.75

PROF. MADHU DANDAVATE: 1
have a sense of humour and so I do
not mind that, While the holding com-
pany is major effort to restructure the
public sector, it must not only process
al}] Government shares in Hindustau
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Steel Limited and the public sector
iron ore and coking coal mining units
but also act on behalt of the financial
institutions in relation to shares held
by them in private sector steel plants.

As far as the pricing pelicy is ccn
cerned there is potential mischief in
the dual pricing policy. I concede
that this potentiality has been reduced
to some extent, because on the same
type of item there are no two prices
fortunately, unlike sugar. They have
introduced a system by which the
priority sector like the Rallways, pub-
lic sector undertakings and the core
sector have been given rather a fair
price. At least to that extent the mis-
chief has been minimised. At the
same time the operation of the dual
price also has been taking place in
such a way that there is a lot of cor-
ruption.

I shall quote only one instance. On
the floor of the Maharashtra Assembly
in reply to g question, it was admitted
by the Minister that 3,000 tonnes of
stee] found its way into misuse in
the period from August 1972 to March,
1973. Al of us are extremely sympa-
thetic to these small scale industries.
Unfortunately a number of camoufiag-
ed small scale industries are coming
up on paper. Steel quotas are obtain-
ed and then those are sold in the black
market. In my owp State of Maha-
rashira, particularly in Bombay, 40 per
cent of the stee] quota that is received
by certain firms ard companias are
being sold in black market. I try to
call the attenticn of the House to these
malpractices 1 hope the hon Minis-
ter /will take note of this. In view
of all these Qiffculties. I hope the Mi-
nister would try tn cevote more aiten-
tion to the restructuring of the Ste-l
Authority, eliminate corrupton #znd
lacuna in the dua]l price system and
also ensure that there are better re'a-
tions between the employers and the
employees so that efficiency and pro-
duction can be stepped up.
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THE MINISTER OF PARLIAMENT-
ARY AFFAIRS (SHRI K. RAGHU-
RAMAIAH): May I inform the House
that the hon. Minister Mr. Malaviya
will reply to the debate ab 5.15 P.M.

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUBODH HANSDA): A large
number of points have been ruade by
hon. Members who spoke on the De-
mands of the Ministry of Steel and
Mines. Steel and coal are the two
basic materials on which the develop-
ment of the entire country depends.
Whether we talkg of the green revolu-
tion in the agricultural sector or of
the industrial revolution, it all depends
upon the performance of this Minis-
try I shall not deal with the sleel
part of it. I shali deal with orly the
coal part of it, All these mines have
been nationalistd and are now under
the public sector and all these mines
are now managed by new set of com-
panies, CMA and BCCL. The coking
coal mines were nationalised in the
vear 1972, (ist May 1972) and the
non-coking coal mines were nationalis-
ed on 1st May 1973. Now, Sir, all
these mines, as I said, are now under
the conirol of two compames. The
CMA, which has been formed, is look-
ing after more than 341 collieries and
the BCCL is looking after, I think,
about 390 collieries. By this, it is
possible to re-structure and reorganise
the overall management pattern of the
industry in a very coordinated way.

Many members have spoken or have
expressed drubts in regard fo the in-
creased production of coal. Sir, if I
quote the figures for the preceding
years., one can easily see that prodic-
tion has not gome down. Rather, I
would say that production has gone up
Production of coal during the calendar
year 1073 was 77.25 million tonnes,
showing an increase of gbout 2.4 mil-
lion tonnes against the production
figure of 1972, which was 74.81 million
tonnes. For the year 1973-74, the last
target fixeq was 79 million tonnes ard
it is expecteq that this target of T9
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million tonnes wilj be fulfilled. For
1974-75, the turget has been fixed at 95
million tonnes. Adthough it was pre-
viously fixed at 85-80 * million tonnes
because of the price hike, pefroleum
price hike, not in this country, but in
the internationa]l market, it has been
decided that production of coal should
be raised to 95 million tonnes, 8ir, to
achieve this target of 85 million tonnes
in the coming year, & number of steps
have been taken both by the CMA and
BCCL, not only to achieve this target
for 1874-75, but to achieve the target..

SHRI NAWAL KISHORE SHARMA"
May I put one question to Mr. Hansda,
on a point of information? Mr. Hansda
has claimed that production of coal
has risen by 2 4 million tonnes in 1973.
Of course, on record, it is so, But, it
is said that jn fact, when the collieries
were in the hands of private owners,
production of coal was much more than
it was showp in the records. By not
showing this in the records, they were
making profits out of it. Would he
able to contradict this fact that pro-
duction of coa] was much more and it
was not shown in the record? Pro-
duction of coal, as such, has come down
though it was much more than what it
was shown to be,

SHRI SUBODH HANSDA: I am
giving this Information from the re-
cords, which I have got. Probably,
erstwhile owmnerg have not shown
the actual production in the records. I
am quoting the figures, from whatever
information I have.

During the fifth plan, the target has
been fixed at 135 million tonnes, to
be achieved by 1978-79. But because
of the present oil crisis in the inter-
national market, the Planning Com-
mission has set up a number of study
groups to review the fifth plan, includ-
ing coal production. This working
Eroup wil] study a number of subjects
and the findings will have a bearing
on the programme of coal production
in the fifth plan The subjects which
are to be studied by these study groups
are very important, namely, primary
fuel substitution ir wnwe™ house boi-
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lers, Secondary fue] substitutional in
power house boilers; fuel substitution
in industrial boilers; reduction ot fuei
consumption in steel industry; develop-
ment of new boilers, coal gasification at
the existing plants in Calcutta (includ-
ing Durgapur) and Bombay; installation
of LTC plant at Singaren: and Calcutta;
study of gasification plant; replacement
of fuel oil by coal as feed stock for
fertiliser plant; gubstitution ot fuel oil
in power house boilers as secondary
fue] by coal gas produced trom captive
gas plants. This report is still awaited.
A final decision will be taken when this
report has been examineq by the Plan-
ning Commission. Besides, a number
of steps have been taken not only to
achieve the target for the current fin-
ancial year but also for the fifth plan.
If all these steps are taken—I do not
want to go into their details now-——
the target for 1974-75 will be achieved.

Dr. Mehta said that the trucks are
detailed at the pithead. A number of
other hon. members also referred to
corruption. Corruption is such a thing
which it is very difficult to eliminate
from this or any other industry. The
corrupt practices mentioned off and on
against the officers of the CMAL are
regarding purchases, issue of permits,
purchase of stores, employment of
workers, etc, In a vast organisation
like this, it cannot be said that such
things cannot happen at all. But all
these cases are promptly investigated
by the CMAL.

PROF. MADHU DANDAVATE: Even
in the case of public sector steel plants
where there was accumulation of steel,
to get the necessary wagons, the
management has to bribe the railway
officers!

SHRI SUBODH HANSDA: Whenever
there is any complaint, we take prompt
action. All the complaints ugainst the
CMAL and their officers are promptly
looked into and remadial action taken.
Even the anonymous and pseudony-
mous complaints received either by the
CMAL or by the Ministry are alwavs
looked into in the best possible man
ne~
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The CMAL has aet up a vigilance
crganisation for effectively dealing with
cages of reported corruption and nal-
adminigiration and taking preventive
action. At the apex lave] the vigilance
organisation is supervised by the Chair-
man, CMAL, At the divisional level,
particularly in the Western ang Cent-
3al level, there is one independent
officer who is looking after all allege-
tions In the eaatera division there is
one officer who is looking into it, and
very soon g permanent officer will be
appointed to look imto charges of cor-
ruption,

SHRI RHOGENDRA JHA (Jainagar)’
There is no peoint in beating about the
bush. What about specific cases of
corruption mentioned by us? Can you
say that you ave going to adopt a
policy thag no ex-colliery owner or ex-
contractor is going to be employed as
Your agent or supplier?

SHRI SUBODH HANSDA  We have
no information of any case where any
ex-colliery owner has been employed
as coniractor. If any specific cases
are brought to our motice, we will cer-
tainly look into them and teke neces-
sary action.

Although the vigilance organisation
is under the CMAL, it is an indepen~
dent organisation. As a vesult of
enquiries, a number of officers have
been punished and some of them
bave been transferred from one place
to another. They also get the co-
operation of the Stete police in un.
earthing caces of corruption. 'The
results which we have got are un-
doubtedly encouraging. Even though
the vigilance organisation is an in-
dependent one, in order to remove
all doubts, I desire that it should be
an independent organisation and not
under the CMAL.

Some questions have been asked
about pricing and distribution. Adter
the take-over of these mines, perti-
cularly the non-coking mines; the
price of omal has not been increased
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bemuses paid to  the werkers. The
last ineresse which was made by the
B.C.C.L. is charged only from the
steel plants. Tt has mnothing to do
with the coal consumed by the pub-
Jic. ‘Therefore, it has no impact on
the price of coal consumed by the
public as said by some of the hon.
Members. Although the price of
coal has been increased in the case
iof steel plants, it has no impact on
the increase in the cost of production
of steel.

Since the natienalisation, the weage
packet of the labourers has also gone
up The Wage Negotiation Com-
mittee wirich was set up by the Go-
vernment has increased the wages of
the Yabourers. For the monthly-
rated workers, it is Hs. 39/- per
month and for the daily-rated wor-
kers, it is Rs. 1.50 per day. This has
led to an increase in the cost of
production. Therefore, an inter-
Minjsteral Committee is going iato
all these details. The report of that
Committee is still under considera-
tion. It is expected that the price of
coal might go up by Rs, 10-12 per
tonne. As regards the charges which
have been made by some of the hon.
Members that the coal price has been
increased because of nationalisation,
1 do not agree on this point because
some of the traders or the unscrupul-
ous businessmen are taking advantage
of the short-supply of coal to the
consumers.

Now, somathing has been said
about coordination, that there is no
coordination betweenr: the Rallways
and the Minisizy of Steel and Muwems: .
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AN HOWN, MEMBER: It is a thing
of the past,

SHRI SUBODH HANSDA: It is
not & thing of the past. Tiw epcrdi-
nation in always maiptained, But,
unfortunately, as the hon. Members
are aware, even todmny, this majter
was discussed that the Railway em-
ployeeg have threatened to go on
strike from a certain date....

SHRI C. T. DHANADAPANI: That
is a separate issue,

SHRI SUBODE HANSDA: It is
not a separate issue. If you remem-
ber, in August last, some of the Rail-
way employees went on strike and
thera was go-slow and work-~to-rule
method resorteg to. All this had an
impact and the wagons could not
move from the pit-heads to the con-
suming centres, When the coal could
nct reach the comsuming centres,
naturelly, some of the unserupulous
traders took advantage of that and
they charged higher prices from the
consumers, It is not that the Coal
Mining Authority or the B.C.C.L.
bave charged increased prices from
the consumers,

Then, some of the hor Members
expressed a doult whether we will
‘be able to reach the target of 135
million tonnes during the next Fifth
Plan period. It is true it casnot bhe
said now that because of the very
quick changes or the price esealation
that we are watching, with the
amount that has been set apart in
the draft PFifth Five-Year Plan, it
mey not be possible to achieve the
target. But I am very cemnfident that;
‘with the full cooperation of the coal~
‘mine workers—I must thank the
workers, particularly the coalmine
workers, for the full coaperation that
they are giving to the authorities in
productionthe target fixed for the
Fitth Rive-Year Pian will be
achieved,

Some members mentioned about
Tacilities or smenities 0 be provided
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to the coalmine workers, After
nalionalisation, we have got in the
CMAL about 3% lakhs of workers,
We have not. beep able to provide
them with quarters or drinking water
facilities or medical facilities or other
facilities. for the beiterment of their
life, But the CMAL is trying. its best.
to provide them all these facilities in
the near future.

There is a fund cslled the Coal-
mines Labpur Weifare Fand. Prior
to nationslisation, there was a huge
aceumulation of-amount, about Rs. 16
orores, in that Fund: It was noi
utilised at that time; and even after
that, thix amount has not been svent
for housing purposes, Since all the
mines have now come under the pub-
lic sector, it is the duty of the Go-
vernment t0 see that the coalmine
workers are provided with quarters.
Prior to nationalisation, there were
only 71,947 quarters and most of the
quarters were also damaged. After
nationalisation all these quarters have
been repaired and: the CMAL has
already started constructing about
7,046 quarters, and much progress
has been made in this respect. It has
been planned in a phased manner
that, 1n the comung years, another
9,000 houses will be built up for the
coalmine workers. But, as I have
already said, a huge amount is 1,1ng
accumulated in the hands of the
Labour Ministry. That amount has
not been spent so far. Now the
CMAL is trying to get that. amount
from the Labour Ministry. Since this
amount is governed by a statute, the
statute has to be changed to hand-
over the amount to the CMAL....

SHRI C, T DHANDAPANI: Who
is to execute the housing scheme-

your Ministry or the Labowr
Ministry?

SHRI SUBODH MANSDA: Alt
the housing schemes are, usuaity,

executed by the Labour Ministry, but
now since the CMAL has come into
existence, it is the duty of the ChMAL
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to see that houses are constructed,
and the CMAY., even without having
this amount, on its Initiative, has
started construction of quarters,

Regarding medica] facilities, al-
though there were hospitals, prior to
nationalisation, these hospitals were
not fully equipped; there was shor-
tage of medicines and equipment;
there was shortage of doctors and
nurses; but all these hospitals have
now been provided with doctors and
other equipment., Even the workers
attending the central hospital of the
Coal Mine Welfare Fund organization
are allowed conveyance or travelling
expenses for medical treatment.

Now, with regard to water supply,
to provide water supply to the mine

workers a number of wells have
been constructed, pipe-lines have
‘been laid and pressure filters and

chlorinators are being procureq for
improving the existing water supply
scheme in the mine areas.

Other sports activities are also
given all sort of encouragement.

=t woor we greae (AAm )¢
T EIET § v w7 A oy A9g
e 97 F A AT A e & w4y
gaamw fegr g 7

SHRI SUBODH HANSDA: It is
very difficult to say. It is » gigantic
problem because the Coal Mines
Authority has been there only for the
last one year. So the hon. Member
cannot expect that all the coal-miners
can be provided with drinking water
facilities or any other facilities. What-
ever is possible is being done. It
will take a long time and I hope the
hon, Member will wait for some time
or give some time to the CMAIL to
provide workers drinking water faci-
lities.

Lastly I would like to say, although
there are a large number of points

APRIL 18, 1074

DG, 1974-i5 292

but since I have {aken a lot of time,
1 would like to say sbout the closed
mines. ...

oft g wwmr (wgEe ): wzws
far st guaglt wifard § v e
g fo wagd ot o wet ax §, 9w
¥ fag w1 urAent Wrag 7 oww
T Ay ? wafard FwwEd
aw magdt  wr AEgw gdd
# foa¥ wy oqueqr ofyqE & 7

SHRI SUBODH HANSDA: The
last point I would like to mention is
that a large number of questions are
usually put on the floor of the House
as well as discussed at the Consulta-
tive Committee meeting, regarding
these closed mines. When the coking
coal mines were taken over, there
were 42 closed mines and except 3
in the Jharia fleld and one in Bara-
kar region, all have been amalga-
mated with the working mineg under
the re-organization scheme. All the
four closed mines of Haruldi in the
Jharia coal field have also been re-
opened and the proposal for re-open-
jng the other two mines i8 under
consideration. At the time of taking
over the non-coking coal mines, 152
mines remained closed. Now, out of
these, 31 were in the area which now
falls in the BCCL area and the balance
are under CMAL. Now, the CMAL
has already re-opened more than 10
closed mines giving re-employment
{0 more than 1200 peordle in all these
closed mines. Now, a matter was
raised whv the ex-employees have
not been given employment, The
CMAL is trying to re-open the other
mines also which remain still closed
and the Planning and Development
Organization is working on all this
trying to find out whether it is pos~
sible to-re-open these mines and we
are hoping that all these closed mines
will be re-opened and those workers:
who were thrown out of employment
from these mines will be re-
employed.

With these words, I conclude,
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SHRI JAGANNATH RAO (Chatra-
pur): While supporting the Demands of
this Ministry, I would wish fo make
a few observations more by way of
suggestion rather than by way of
eriticism.

1 am glad my friend, Shri Malaviya
has come back to this Ministry where
he used to be ten years ago where_ he
dealt with the Department of Mines

and Fuel 3 R

In the fleld of fuel, which he is not
now dealing with, he has built up a
marketing organisation of the 10C
about which everyone of us should be
proud of. And I am sure that he will
bring to bear upon the Ministry the
impress of his own personality and that
he will improve the functioning of the
entire Minustry.

We are in an era of shortages.
There is shortage everywhere. There
is shorlage of steel, there is shortage
of power, there 1s shortage of coal,
everythimg In respect ot steel thas
year the demand is expecied to be 5.8
mllion tonnes, But there is shortage.
There are two reasons, as have been
mentioned in the report. One is power-
shedding, and there 1s shortage of steel
1n the world itself so that the demand
cannot be met. If they cannot increase
production,—whatever be the reasons,
there may be valid reasons,—at least
they should see that the demand of
stee] is reduced in the country, and
not use sileel for everything. Even
that has not been done The capacities
have to be of the ord~r of 10.6 million
tonnes by 1978-79. I dgoubt whether
this capacity can be built up. Because
Bhilai expansion is up {o 4 million
tonnes and this was expected to be
compleled by December, 1976. There is
going to be delay by two years, That
means, within 4 years, this 2.7 million
tonnes capacity cannot go up to 4 mil-
lion tonnes. For Rourkela there is no
question of expansion. Only Bokaro is
our life-saving unit. Bokaro’s produc-
tion was 1.7 millinn, then it comes to
4 milllon and when it comes to the
vresent figure which 1 have auoted is
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not known. Therefore, how are you
going to reach 10 million tonnes rated
capacity? It is a long way off. There-
fore the shortages will continue even
by the end of the Fifth Plan. Thig is
my submission,

Now, what are the reasons for this?
Bhilai is doing very well. The produc-
tion at Bhilai 1s 77 per cent of rated
capacity both in regard to ingot steel
and also in regard to saleable steel.
Next comes Rourkela, 58 per cent in
both the categories, and in the private
sector, TISCO comes next. The other
units are not doing very well. What
are the reasons? What the funda-
mental defects which stand in the way
of maximising the production? We
have not reached the requireq rated
capacity. Unless we reach rated
capacity, unless we go upto at least 35
per cent of it. it canont be said that all
units are functioning well. Thig is the
position and I am sure the hon. Minis-
ter will look into this matter.

It has been stated in the Press that
the Minister is considering of the res-
tructuring of this monolithic holding
company, It cannot deliver the goods.
It 1s a question of autonomy. The
General Manager or the Plant Mana-
ger, whoever it may be,—~who may be
in charge of the unit, should have full
autonomy, so that the unit can function
independently and only on fpolicy
matters could he come to the Ministry
for sanction. I think this point will be
lJooked into by the hon. Minister

We now come to coal Coal is an-
other basic raw material ang I wel-
come the nationalisation of the ecoal-
mines, both coking and non-coking
coal. It is the basic raw material vital
for development and it is in the fitnow
of things that it should be in the hands
of the State so that their exploitation
and  expansion could subserve the
common good This has been done 2
years ago and I welcome it and every-
one in the House also welcomed it.
Two years have pasceq after nationa-
lisation, Have we progressed? [ s
not that the principle of r.atjionslisation
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q8hri Jugumtith Meo]
is bad, but there has bean no.progreis.
Hoes the BOCL or CMA opened @y
pew mines in  these ‘two yearst "No.
For mechanisation of mines it takes &
minimum of 6 to 7 years.

What has happened to Sudamdib
Mine which was developed with the
Polish collaboration? The rateq cdpa-
eity of ¢his mine is of the order of one
mllion tonne, Have we reached even
one-tenth of its capacily? 1If not,
what are the reasons? Is it possible
io reach a target of one million tonne
by 1878-79? The Deputy Minister said
that we will be able to reach this tar-
get. Bome members have expressed
a doubt about our reaching the target.
I have no doubt in mind about it. We
cannot reach that target. Till {o-day,
two years have passed already, We
are now in the beginning of the Fifth
Five Year Plan. It takes three years
for any mune to go in for production.
So many mines have been closed down.
We have to open up the closed mines
oy discover some open cast{ mines S0
that, if yoy work up those mines, cer-
tainly, we may be able to increase our
eapacity 80 as to reach the target of
one million tonne from the present
75,000 tonnes, For this there must be
a proper programme and we must
have a report month by month. There
should be a quarterly report about the
programme. The report does not speak
about that at all. If there is anything,
I shal) be the first person to be happy
about it. 1 was dealing with the
Mines Department some years ago, I
know much about the mines. The
Ministry has to apply its mind to see
that the mines are developed in such
a way that the target fixed is reached.
Unless coking coal mines are geveloped,
there would be shortage in production
of steel.

Another point is with regard to the
C.M.A. 1t has got.enough coal. Pro-
duction has also increased in this re-
gard. I am not going into that aspect
ag all, Private owners managed to
show more production by.giving wrong
asccounits. The railways say that the
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whgcns sve:made svailable but the
CMA. Says ‘that wgons are vt made
available. This .gert df thing in pub-
lic does not ‘speak well.

The target is fixed by the Planning
Commisgion which is unreglistic. For
example, in the Third Plan, they fixed
a target of 97 million torines whersas
in the Second Plan it was only o7
million tonnes—ap increase of 30
million tonnes. The N.CD.C.'has «a
capacity of 2.9 million tonnes which
hag been increased to 16 milllon ten-
nes. The demand did nét go up. Then
the capital invested became a dead
capital.  Therefore, 1 say let the
ministry, apart from the targets fixed
by the Planning Commission, examine
the guestion more thoroughly and see
what could be the policy that shoul®
be followed so that the investment
does not become a waste. The N.C.D.C.
had built up its capacity; but why is
it incurring losses? These are some of
the major factors regarding coal,

Now, we are passing through an
energy crisis. The world is experienc-
ing shortage of power. Therefore we
have to put the coal to several uses
Necessity 1s the mother of invention.
So, we have to see what other uses the
coal could be put to. A Committee
was appointed for enunciating the
fuel policy in this country. I think it
was appointed some time in October
1970. 1 do not know whether its
report is ready The Government
should also announce g national fuel
pulicy so that no resources are wasted.
There should be proper distribution of
resources. Resourees should be ex~
ploited properly.

I come to the non-ferrous metal
Aluminium i{s a very important metal.
We are not self-sufficient. ‘Why should
it ‘be in the bhands of the privale sec-
tor? The demand is about $6,600
tennes. 1 am not plesding for natio-
nelisation -at all. Ret us Rt vonso~
lidate wvhat we rthave ‘done alveady.
When itime comes, we should nationa~
lise 4his .glso. :B.AL. .Co. Bad w0
duced a huge quantity of stumina, I
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went to hwow when is the Smelfer
expeciad te 9omy up? What happened
to Koyua Projeet? Koyaa is still o
the drawing board stage. I do ot
think {t will ever comse up at all. 1
would submit ope thing. The JXKs.
were given & licence to set up a
80,000 tonmes aluminium Plant in
Koratpug District of my State. So far
nothing bas been done. If the party
is not able to start it, why cannot the
Government do it in coellaboration, of
eourse, with the Orissa Government?
Bauxite is available; infra-structure is
available; power is also available at
cheap rate. We have only to build up
the capacity. It is stateq that the de-
mands will go up by the end of this
year. How are we going to meet it?
Aluminium is taking the place of cop-
per. And so, we Bave to produce alu-
minium out of bauxite when there is
enough of bauxite available in this
country, Therefore, I would request
the Minister {o apply hiz mind to it.

Now, 1 come to copper which is
anothey scarce metal. The demand ts
said to be more than 83,000 MT wheve-
as we are producing only 12,000 MT.
The report says that the private sec-
tor was producing only 10,000 MT
whereas we are producing 12,000 MT.
That is not the way to jook at it. 1he
new smelter’s capacity is 20,000 MT.
8o, we should go up to 17,000 to 18,000
MT. Then only we cran say we have
done better. I am not satisfled and I
am not happy. That matter should
also be looked into.

Now, a word about zine. Zinc is
also a scarce metal. The demand for
zine is about 1,31,000 tonnes. It is
going up to 2,00,000 tonnes Ly the end
of 1978-79. We were told that expan-
sion of the Hindustan Zinc to 45,000
tonnes would be dome quickly. Sut
the last year’s preduction came gown
to even less then half uf the previous
year'’s production. When is the Virag
l;;}anl: cﬂ:i:g up? Are you geing to

crease capacity of

‘ ity of Udelpur plant
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Now, ] take up lead. We produce
only 8,600 MT. Lead is a bye-product
of ginc. There are good lead deposits
available in Sargupalli in Orissa. 5.6
million tonnes of reserves have been
spotied out which are of high quality
7.5 per cent pb. That could be deve-
loped if you produce not less than
1,080 tonnes per month, Again it
takes time. We have to develop the
non-ferrious mutals so that we do not
import these metals from foreign
countries and pay at LME prices. We
have got the reserves and we have to
develop them, The Planning {om-
mission should be presuaded to give
more money to this Ministry because
these basic raw-materials have to be
built up to develop the economy of the
eountry.

*SHRI E. R. KRISHNAN (salem):
Mr. Chairman, Sir, on the Demands
for Grants of the Ministry of Stee} and
Mines for hte year 1974-75, 1 rise to
say a few words.

Sir, I reprensent Salem and I am
sure that you will appreciate my in-
terest and anxiety in the expeditious
implementation of Salem Stee; Plant.
Salem Steel Plant hag been the dream-
child of 434 crores of Tamil people and
naturally they are all eager to see that
the Salem ptez] Plant is completed as
early as possible. With this objective
in view, the State Government of
Tamil Nadu has acquired the requirsd
lang and handed it over ¢p the Plant
authorities. ANl the preliminary re-
quirements that are to be done by the
Btate Government in connection with
the Salem Stee} Plant have been com-
pleted by the State Government. Ac-
cording to the target fixed by the for-
wer Minister of Stee)] and Mines, the
jate Shri Mohan XKumaramaugalam,
the production in the Salem Stesl
Plant should start by the eng of 1977~
78. I wonder whether this target will
Be fulfilled when 1 look it the manner
in whith the things are done in
respect of Seles Bteel Plant. The
Detatied Frofect Report ir yet o be
prepared. The rconstruction work 1s

*The originsl speech was delivered in Tamil.
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{Shri E. R. Krishnan]
yet 1o begin. The orders for the machi-
nery have not so far been placed.
There are only four years left for the
production to start.

As hag been earher pointed out by
my hon. friend Shri C. T. Dhandapani
the allocation of Rs, 15 erores for 1874
75 for the Salem Steel Plan has beer
reduced to Rs. 3 crores. The Minister
of Industry of Tamil Nadu State has
pointed out in the Tamil Nadu Legis-
lative Assembly that this reduction in
the allocation for 1974-75 from Rs. 15
crores to Rs. 8 crores will consequently
result in the unemployment of about
7500 workers. The Chief Minister of
Tamil Nadu, Dr. XKalaignar Xaruna-
nidhi, has also written to the Prime
Minister in this regard reyuesting her
that the allocation of Rs. 15 crores for
the Salem Stee] Plant should be res-
fored and the Plant should be com-
pleted as per the schedule. He has also
brought home to her the dangerous
consequence of this reduction, which
is likely to throw 7500 workers out of
employment.

Sir, the former Minister o Steel and
Mines, the late Shri Mohan XKumara-
mangalam, did a yeoman service for
the establishment of Salem Steel Plant.
His mantle has now fallen on the broad
shouiders of Shri K. D. Malviya who
is capable of meeting the challenge. I
plead with him that he should exert

all his energies in compleling the
Salem Steel Plant at the earliest. He
should also restore the unjustifiable

reduction of allocation from Rs. 15
crores to Rs. 3 crores for the Salem
Stee] Plant for 1974-75.

Sir, 1 regret to point out that the
Chairman of Steel Authority of India
Ltd. has not yet visited the Salem
Steel plant, though this Authority was
formed about two years ago. Similarly,
after the sad demise cf She< Mohan
Kumaramangalam, no  Minister of
Steel and Mines hus visited the Salem
Steel Plant. I request that Shri
K. D. Malaviya, who was responsible
for mutting our country on the oil map
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of the world, should visit the Salem
Steel Plant tnd ensure that Salem
Steel Plant comes on the steel map of
our country as early as poussible.

300

Many hon. Members have pointed
out that stee] is the basic reguirement
of all economic and industrial activi-
ties in the country. But, the Govern-
ment of India seem to be having a
different notion about the steel indus-
try. In 1973-74, the budget allocation
for steel was Rs. 192,92 crores and the
allocation in the Revised Estimates of
the same year was only Rs. 160.20
The Government have explained that
this saving of Rs. 32.73 crores in this
vitaj sector was due to the steps taken
to control the inflationary pressures. I
am unable to appreciate this explana-
tion. You will also be of the same
view if you know that the import of
stee] in 1971-72 was Rs. 2376 crorey,
in 1972-73 Rs. 217.1 crores and {from
April to September 1973 Rs. 104.7
crores. When we are importing steel
items worth crores of rupees, during
1973-74 the production was only 60
per cent of the rated capacity of the
steel industry. When a demand was
made in Rajya Sabha that a committee
should be appointed to go into the
question of under-utilisation of the
rated capacity in the stee] industry,
the hon. Minister of Steel and Mines
did not accept that suggzestion. e
promised that he would personally
look into the problem of under-utilisa-
tion of the rated capacily and take
appropriate steps for achieving fuller
utilisation of the rated capacity. I
appeal to him that he should take
concrete steps for fuller utilisation of
the rated capacity and then only the
Government will be able to conserve
our slender foreign exchange resour-
ces by reducing the import of steel
items.

Sir, it I say that the North, 8o far
as steel industry is concerned, is flouri-
shing angd the South is languishing, my
statement would be misconstrued. In
a seminar convened by a Steel factory
at Bangalore recently, the Minister of
Industry of Karnataka, Shri 8§ M
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Krishua, who belongs to the ruling
Congress Party here, has expreased
that in the North evén without fixing
the production targets, the stee] fac-
tories are expanded. Tt is.the normal
practice that expaunsion should be done
only after a unit achieves production
to the full rated capacity. But this is
not the criterion so far As steel plants
in the North are concerned. But the
Central Government neglects the deve-
lopment of stee]l industry in the
southern States. This is the aliega-
tion made by the Minister of Industry
of the State of Karnataka ruled by the
Congress Party. He has bemoaned
that even the Stee] Plants proposed to
be set up 1n the Southern States are
being inordinately delayed. I request
that the hon. Minister of Steel and
Mines should personally look into this
ang do the needful at the earliest be-
1ore the people in the Southern States
get disenchanted with the Central
Government.

Sir, before I conclude, I would refer
to the finding of a vast underground
source of iron ore in Tiruvannamali
of North Arcot District in Tami} Nadu.
In a Press Conference held tecently in
Madras, the Director of Unite¢ Nations
Development Agency, Mr, A. Hutton,
has pointed out that Tirvannamalal
mines might yielg about 14 crores
tonnes of iron ore, out of which 65
per cent could be utilised for steel pro-
duction. The Minister of Industry of
Tamil Nadu has referred to the finding
of 1iron ore 1n Tiruvannamalai as
manna from heaven 1 appeal to the
Minister of Stee] and Mines, Shri
K. D Malavia, that he should take
concrete steps for exploiting the Tiru-
vannamalai iron-ore mines and also
for setting up g steel plant rear the
mines for assuring proner and full
utilisation nf the iron ore

In conclusion, I would in brief <ay
that the production of coal in 700
nationalised coal mines has gone down
in 1973-74. 1 am sure that the hon.
Minister of Stee] and Mines would look
into the reasons for the decline in coal
production and take appropriate steps
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for increasing the coal production in
the nationalised coal-mines.

With these words, I conclude.
16 hry,

Wt &re o dew (arewre)
wafe agiea, § e Qi ar samy
F1 AW 1 gAdT F@T § oA wifE
e g q& wedy a9 W & wlwg
& vz @A Y v )

&
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qF of® d9T AT w0 AR
fergear & oY v ofews v Y
FodY § sitfs dadfrsr &1 gar weedfr 2
g W I #Y fafrag g B otar a7
arell | AT TG FO TAE G
aqr AE A HqAWT AT gAr Y afew
AT AT & | T R FOT 3 v =
AT TETEMT & @R F AR Haie w
@A AL gvam ot gfeg
#AA FE oward X FveT A
% | feexagg T8 gamrar By
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| A fawaN F ffg wHm s oA
F7 74 & 9Tg WA AF §F ALY guv
& 1 ars wwifas aw L fa o 9w
FIAAIGT AR A0 A AITA AT Frer
AT G St g d s g
& agrav zenvs Arezegw AT af ot
g &N AW F AL T AT A X
RETEAAT I Ag FIACT TR L )
S T F fag a7 w% 0 & o7 gher
F o g7 o5Y el @ § | i
i frdaa 206 rordt #r A weEre
T EX AT wrra FAT AR ) AEEE
R UE AT a7 g for fua™ owrd & sl
Ig Hrodroun oxyo FPAT 97 Hi
T H 77 Frarw A ghear aw
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AN T g & = X AAgh "y
Wt feay Jrr g | 9w I W A Tg
& fis-wiiffi srror e orarmit 3 et Y
forrerr®, waflo sragCFY T wirerc
¥ freY & femmr ¥ wrror ey
ey ¥ wWosEa ey ek
¥ fearw ¥ wror Ty ored 1| g I A
AT & W T 9 aIET R faare we
ifem

A foodl wvevETE X WX 70-80
SRz swged @ Ul s aed gl
WY ¥ wm v oy s Y Y
wTEhe Nwrged @ W § e W oo
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ek % qur e § 5 g ay
o wgE & FQmr gfrad o faan-
wifsreza oF § w1 5 ey gfew we &
FErASEY § oY A ST A1 w4
fasefy § I ® WICATAN AR-
fear & v faay wrg, &Y SOWT GV
aFniw Hofam @ S s A g
wEFie ¥ afeqs VR H TR FA ¥
faq aga & ufra food 6l g}
v 7 TGS A afie® QT X wTw
FAF fgnaf § o ¥ foas
ufrrs awre oF §¢ § | wefeg dgEe
g € {6 oY Fadverdaee et sy
firrg g2 & s Farrey e gy Favar
2 o ot %@ W A T T § I
% fafres www ¥ gfam s@ @
3 forg @ | Tft oW TfaE w7 WY
NI N T gfeamy wW <A 3 fag
fe W

et wrw ag Y s swiy gqow F
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gt ST ew Wi
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Y wore de ot WT wgy ATy
W, & W ¥ gu ok e o
A wy ol e uge v o
wm 1 ug ot el WY e 8,
o frgaieai X e o go o7
e ey, wF e e g
Slfed | Ffr b aw g ey
o Y e Sy § s gl wnal
o wrprenr g § 1 caweT &
frg g M Y gy Y §, oW
s faer qw-w vy T ST AT 1
firowt wer arQ ag qverT &1 Qv
W Awe ar §, I A v g,
woft wedtr avrfe o) ey & T
§ =u % zsafy Wik wify so &
w7 oW FTovs oo ¥ STET W § |

SARDAR SWARAN SINGH SOKHI
(Jamshedpur): Mr. Chairman, T rise
to gupport the Demands for grants
and while gso doing I shall make some
suggestions for the active considera-
tion of the Steel and Minies Minister
Shri1 K, D. Malavia.

‘While appreciating the restructur-
ing of Hindustan Steel Limited so as
to make each of its four units an
autonomous company which is being
contemplated and which appears to be
under the active consideration of the
Ministry of Steel and Mines, I have
serious ohjection that it should not
be under the control of one person,
the Secretary of the Ministry of Steel
and Mines, who 18 also the Chairman
of the Steel Authority of India
Limited. There should be two sepa-
rate heads of these departments,
otherwise it would defeat the very
purpose of SA¥L. It means the
Secretary who has come and joined
the Steel Ministry from a private
sedtor company 'wants to retain all
the yowers in his hands due to cortain
wvested interests. Muany M. in this
sugmit-House haverilso cviticleediim.
1 ‘em ‘nsstioniug this Que to "eartain
v "Sespons.
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1t would be a misinterpretation and
misrepresentation of facts that our
esteemed colleague the late Shri
Mohan Kumaramangalam never meant
that what is being misconstrued now.
No doubt, he was entirely in favour
of rescuing the management of the
public sector stee] plants from the
routine bureaucratic petty-fogging,
but he never said nor meant that by
appointing a person like the present
Secretary of Steel and Mines Ministry,
from the private sector as the Chair-
man of SAIL his decisions and actions
could not be vetoed or challenged by
the Ministry,

1 have personal knowledge of this
and I am saying so because the late
Shri Mohan Kumaramangalam had
discussed this issue several times with
me before he died while I was the
«onvener of the Standing Committee
on Steel and Mines.

SHRI S. M. BANERJEE (Kanpur):
I rise on a point of order. He is
quoting, Mr. Mohan Kumaramangalam
after his death Nobody knows what
he talked. He might have had this?—
talk personally, but it is unfair to
condemn thig Ministry in the name of
Mr. Mohan Kumaramangalam, who
is dead and who is no more to con-
firm what he said. It is also in bad
taste. This hon. Member staried
criticising him when he was alive.
Even after death he is being criticised.

SARDAR SWARAN SINGH SOKHI:
I am not criticising him,

aafa ag@em - W A AEe

Fazarm O fFd ff IEE F AR

¥ wgfen # w18 A Y, v s w2z
AV, S9 ®Y WY YR ¥ AV HE g
adr &

SARDAR SWARAN SINGH SOKHI:
Regarding SAIL's subsidiories such ag
Bharat Coking Coal Ltd.,, I do not
think that only reorganising and re-
grouping as contemplated into sepa-
rate cowapanies on the principle of
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homogenity wauld in any way help.
This would rather create more pro-
blems ind I wirn the Ministry in
advance, The Cheirman of the BCCL
is reported fo bave said that the daily
output of coa] is 58,000 tonnes, but the
Railways are able to move only 30,000
tonnes per day. Mest of the wagons
supplied at the different collieries are
returtied empty according to the press
report from Dhanbad, Sir, the
details have been givepn .date-wise, 1
can place this on the Table of the
House, if desired.

The hon. Minister of Steel and
Mines should earnestly apply his mind
before completely surrendering to his
bureaucratic officers of his Ministry.
The Government is blamed for the
heavy losses and public, in general,
suffer, but not these bureaucrats.
What about the continued losses of all
the Hindustan Steel units How long
are they going to continue like this?
Will the Minister throw some light on
this? Here, 1 suggest that there
should be only one labour union,
elected through ballot, in every publie
sector steel pplant and elections, if
necessary, could be held every year.
The Steel and Mines Minister should
also be careful, in future, in appoint-
ing trade union leaders as head of
public sector steel plants, learning the
lesson from the previous experience
at Durgapur,

Now, Sir, I come to Bhilai and
Bokaro Steel Plants and would
suggest that expansion of these plants
should not be delayed at any cost
because the performance of Bhilai
Steel plant and its production is quite
satisfactory and the same expectation
we have in regard to Bokaro Steel
Limited. But, I am against the ex-
pansion of Rourkela and Durgapur
Steel Plant at this stage for the follow-
1ng reasons.

I will frst take Rourkela Steel
plant. The plant was designed and
supplied by the West German firm
during 1954 or so and that plant never
worked to its full capacity and I may



300 DG, 194-78

say that the West German frm cheated
us. Every now and then, something
always happens there, ag it would
appear from its previous performance
and repeated breakdown thus hamper.
ing production of steel. There had
always been defects in the plant, such
ag in coke ovens, gas producers, steel
melting shop, gas bleeders etc. killing
several labourers at the site in the
past.

In regard to Durgapur steel plant,
this plant wag designed and executed
by a consortium of 13 English com-
panies, from UK, The design of the
plant was quite old when it was in-
stalled in the year 1958-60 and the
machinery supplied were gquite old.
Most probably, they were renovated
machines. I saw this myself at the
time of construction of coke nver
battery No. 1 in the year 1958, It
never worked satisfactorily, and the
repaired work started from the very
inception of the plant. Further, Sir, 1
have la doubt in my mind as to
whether the blast furnaces and coke
oven Dbatteries, rolling mlls etc.
supplied by the British consortium
companies, were of less-producing
capacities than mentioned in the
Original Project Report. We have
been cheated by these British and
West German companies, because these
two steel plants, Durgapur and Rour-
kela, never produced to their estimat-
ed and full capacity. These were the
first two steel plants erected in public
sector in the country and our Govern-
ment relied too much on the foreign
companies, perhaps more than they
deserved. So, until and unless these
plants produce to their full capacity,
no expansion should be done and no
more money should be wasted on
them.

Import of one million tonne of steel
at a cost of Rs. 200 crores during
1974-75 by Hindustan Steel is rather
on the high side, so far as the price
per tonne is concerned and would have
an adverse effect on the Indian
economy and the private indigenous
manufacturers will also claim such
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exhorbitant prices, just as it happened
in the case of wheat, where the price
had to be raised ultimately.

Since the Government have taken
over the Indian Iron and Steel and
Company Limited, Burnpur, they
should also take over the Tata Iron
and Steel Company Limited, Jamshed.
pur, which is the only steel plant
left in the private sector. People
criticise the Government unnecssarily
blaming the Congress Government, for
not ‘tgking over. The Government
have already taken over the TISCO
Zamidari and township. What is
the hitch in taking over the TISCO
Plant when majority of the shares of
TISCO Ltd, Jamshedpur, belung to
Government and general public and
when for expansion, Government is
giving them loan. Here I may montion
that, Tatag mortgaged the entire
plant to the USA, during the last ex-
pansion in 1956. I do not know what
is the present position today, whether
the steel plant and fownship are free
from all encumbrances or not. Here,
I would also like to mention that the
machinery imported for TELCO,
Jamshedpur, which is a sister conceru
of Tatas, have been transferred to
their Poona factory. I do not know
whether they took the necessary
permission from the Government of
India to shift the machinery there.
That should be enquired into.

About Ghatsila, Hindustan Coppcr
Ltd, which falls under my cynsti-
tuency, I have pucca informati.n that
their sulphuric acid plant designed
and supplied by an English firm, M/s.
Simon Carves Ltd. is not working
satisfactorily and is not giving full
production. So, the Hindustan
Copper Ltd., is put to a heavy loss.
This should be looked into.

The Steel Minister deserves con-
gratulations on the really commend-
able step that Government has taken
to develop and exploit the lead, ginc
and copper ore deposite in Sikkim as
a joint venture of the Government of
India and Sikkim.
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Concluding, 1 must say that late
‘Shri Mohan Kumaramangalam was a
very far-sighed person and if our
present Steel and Mines Minister,
-Shri Keshav Dev Malaviya would
follow in his foot-steps and implement
his plans successfully, he would be
doing a ggeat service to the nation.

With these words, I whole-heartedly
-support the Demands of the Steel and
Mines Ministry.

SHRIMATI PARVATHI KRISHNAN
(Coimbatare): Sir, I am grateful
‘to you for giving me this opportunity
to say a few words on this. important
and strategic ministry of our Gov-
.ernment. Shri E. R. Krishnan, who
.spoke before me, has talked about the
Salem steel plant and pointed out
how necessary it is that the alloca-
tion to that plant for this year should
be increased from Rs, 3 crores to
Rs. 15 crores. It is amazing that in
1973-74, Rs. 4 crores had been spent
only for doing the ground-levelling
work and still the ministry has ccme
to the conclusion that Rs. 3 crores are
.enough to be put into an important
plant like this, which is being looked
.at as important and will change the
face of Tamilnadu. I do not want to
.speak only from the point of view of
‘{that State. This plant is extremely
important nationally because it is a
special type of steel that is to be
produced there, which is going to
decrease the drain on our foreign ex-
change. :

Apart from wanting to know
whether the minister is going to in-
crease the allocation or not, I would
like to point out that earlier we had
a short notice question and enquired
whether Government has gone into the
fact that if there ig going to be a
delay in the commissioning of the
plant, a penalty is going to be impssed
ang paid to Dastur & Co. The Minister
askeg for time to answer the question.
I ask this because there is the follcw-
ing warning in the report of the
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Public Undertakings Committee of
Lok Sabha in conneection with the
Durgapur Alloy Steel Plant, I quote:
“Dastur & Co., were appointed as
technical consultants for the Alley
Steel Plant, Durgapur, from the very
beginning with fall responsibility
including submission of project report,
preparation of working drawing, pre-
paration of tender document etc. The
consultants were appointed for this
job for a total fee of Rs. 88 lakhs.
The work was to be completed: in 5
years. But during this period, only
25-t0-30 per cent of the work was done
and the balance was done in the next
4 to 5 years. For this delay, Dastur
& Co., were not penalised. Instead,
they were paid an additional amount
of Rs. 60 lakhs.”

The committee, therefore, passed a
stricture and said,

“In view of this, Government
should: be cautious in dealing with
this firm. The. committee recom-
mend that Government should
ensure that they do not in future
enter into consultancy agreements
on these terms.”

1 do not know whether he has had
enough time to tell us today whether
there is a penalty clause and we are
not going to be asked at a later stage
to sanction another amount of p=nalty
because of the cavalier fashion in
which they are dealing with the
Salem steel plant.

For a plant that costs Rs. 120 crores,
it you give only Rs. 3 crores, when
Rs. 4 crores have been spent on ground
levelling alone, I do not know what
is going to be done with these Rs. 3
crores. I do not think it will cover
even the travelling allowance ¢! the
Chairman of SAIL, if he chooses to
visit Salem. Of course, he has not
vigited Salem; he is going only to
Bombay probably to purchasc cosme-
tics and soaps I would like to know
whether the Government is going to
give this extra allecation or not. It
is extremely important not only- for
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‘the people of Salem, o the people of
Tamil Nadtt or the DMK, but it iy im-
portant #6r the nationa] ecopomy as
a whole. It is no good our Givern-
ment talking about self-relisnce or
building a national economy unless
they are serious about every project
that is there, unlegs they have a
cohesiveé plan to develop those pro-
Jects that are important for our in-
-dustrial development ag a Whole.

Secondly, I have given a cut motion
‘on the functioning of ‘SAIL, the need
to change its headquarters and to
make it a viable organisation. I may
also be given the liberty of quoting
the late Shri Eumaramengalam.
When he addressed- & meeting in
Madras he said:

“At present, unfortunateiy, there
is a tendency both in Pariiament
ang in the Government ‘o get in-
volved in checking minor opera~
tional deecisiong that have been
made, forgetting the real need for
supervision of poalicies and results,
“This policy must change. The con-
ventration both in Government and
in Parliament must be on the broad
working of the Company (that is,
SAIL) and its performance in rela-
‘tion to the targets set by Govern.
ment. The Government should not
involve itself in petty minor matters
like the promotion of this or that
man, or the appointment or dis-
missal of this or that man. or the
signing of this or that contract.
‘This is not the proper way to judge
the working of this underiaking, We
should see their performance in
relation to their targets. The hold-
ing company will report to the
Government every six months and
that will provide the proper basis
for enforcing better supervision
and ensuring proper aceountability.”

+Agcording to the annusl report of
the Department Steal, placed on
‘the Table of the se, SAIL was ine
corporated om the 24th January 1873.
Parliagnent has not had the benefit of
&, six-monthly report from an im-
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portant orgguisatiop like this We
would like- to know what 1y their
report-ony the working of this ovganisa-
tion, whether the hulding company
scheme is a success: or not, what the
Chairman of'the holding company is
doing, how mawmy times he visited the
various steel'plants, what is the work
that he did when he visited them
We know that ke has not visited
Salem. When we have set up a hold-
ing company, we would like to kuow
whether it is paying dividend or not.

For instance, SAIL, has taken the
stand that in spite of the difMiculties
it was able to achieve 80 per cen: of
the target this year. Well, statistics
can be revealing or they may cover
everything I do not want to go
deeper into that. We would like to
know how much of the installed capa-
city has been utilized and, if this is
80 per cent of the target, whether we
cannot do better. Unless we have a
regular report, how are we to know
whether it is possible? Is Parliament
not to be taken into confidence? Or,
are we to take note of only private
conversations while discussing here
on the floor of the House? I am not
interested in private conwversations; I
am interested in methodical reports
being given to Parliament, so that
Parliament will be made wiser as to

Jhow this company is working, so

that Parliament will be in a position
to lend its mind to that and give
suggestiong a8 to how it can be im-
proved,

Then there iz another point. Our
Minister, Shri K. D. Malaviya, almost
fainted when he heard that the Coal
Mines Autherity had its office in 8
five-star hote] in Lueknow. I do nat
know whether he is aware that SAIL
hag taken two floors in Palhi in a
bujlding owned by the Hindustan
Times which is, mind you, a private
sector building, st & meonthly rent of
Ra 1 lakh. Simple mathematics shows
that it comes to Rg 12 lakhs for the
whole year. In the same building,
there are a lot af other public sector
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concerns. Can they not all pool their
resources and have a building of their
own instead of pouring money into
the private sector? I wish the Mini.
ster stopped swooning about these
things. He ghould investigate this
matiter more realistically and, as &
senior Cabinet Minister with vast
experience, put practical proposals so
that they try to save as much money
as possible and see that the money
that is spent in public undertakings is
spent in a sensible manner, goes back
to them, instead of going into the
private sector and the monopoly
sector. 1 was pleased that he was
bothered about the rent, I do not see
any reason why he should be bothered
about one building. Let him take the
House into confidence as to what he
is doing about all the buiidings that
are being taken by various public
sector concernsg that are under him.

Lastly, I would like to quote from
the Economic Times of the 4th April,
1974, an article in regard to the
stagnation in steel production. It
says:

“The Steel Authority of India is
reported to have soughi*¥helter for
a shortfall in production under
power shortage and railway bottle-
necks.”

Now, we from the All India Trade
Union Congress have on more than
one occasion demanded thut the Coal
Authority, the Steel AuthLority, the
railway ministry along with the re-
presentatives of the trade unions in
mines and railways should go into the
so-called bottlenecks. We form the
trade unions charge the Railways and
the Steel and Mines Ministry that if
there is any bottleneck, it is the doing
of the Railway Board, the Railway
Ministry, and the bureaucrats in all
the Ministries. The workers have
done their best. They are prepared to
show it and we are prepared to show
as 1o what is happening to wagons.
I am not going into all that here. This
is neither the time nor the place to
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do so. One Minister after another,
one officer after anothex, says, it is &
very good idea and then forgets about
it. They are so busy implementing
their bad ideas, they do not want to
implement good ideas that come from
the trade unions. The workers, who
with their sweat and labour are pro-
ducing the coal, who have increased
the production of coal and who are
trying to fulfil the targets of steel, are
the victims of comnlete chaos in inter-
Ministerial relationships for settling
the problems that are there betwecen
various Ministries.

Here is the Minister sitting bere
today; he represents tae Government.
Yesterday, the Railway workers met
the Member of the Railway Board
(Staff) on their demands. What
happened? We wer: told that sl
demands are not negotiable as far as
the Railway Board is -oncerned.
Then, the only alternative for the
workers to resort to, the only weapon
that they have in crder to see that
justice is done to them, is to go on
strike. We do not wsnt a sirike. We
have said that we want a negotiated
settlement. The Government's policy
decision is necessary in order to
settle the demands of the Railway
workers.

We are told that the Political Affairs
Committee has met. Has a policy
decision been taken? Unfurtunately,
the bureaucrats who sit in the Rail-
way Board today continue to have cld
British feudal attitude to have old
labour, So many things have been
nationalised in this country. Let the
Government nationalise labour policy
on the Railways. You will then see
a totally different turn. You will see
that coal will be movzd, that steel will'
be moved, that foodgrains will be:
moved and that there whll be a real
stable economy in this country. That
"« what 1 would Hka to challenge the
Government and tac Minister about.
I hove, the Minister will be serious
enough to understand that when we
say we want discussion between the
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Steel and Mines Ministry and the
Railways and the workers, we are
serious about it. That is the only way
these bottlenecks can be dealt with and
solved.

e it W W ¥ gasih
(st gwdw waa ) : wawlr w27,
wgt 8F ey g agew i @
g & B e gae) S 48 o
¥ g, =T % qgF A WA W, 4G
ot frRad w6 o g ml ad
oAt Y W7 T WA oY | FS A
g4y Y Y fo7 § g "I ST w6
ATAT TEY, T AFE ¥ T A FO ATA
w1 W7 A AT ERT AF wRA
F@ &N gt A% 5 S ofadt av
Wit AT 7 graed §, KT A6
dz7 & Wt § 3o anfdedw & v
HEHIg !

ST AF ATTH-ETTF T G §, W
¥ ¥ &1 W ofy Sy Ad T+
fog T TW A 31 P 1 AT-HW
dFawt 1 aW W FgF QT g1 § A<
7 ¥ wrvE & afew /e faeg § g
ar agr & | A & gfeTave &Y
MfeT et 2 dur ag) § fr -
fat st i, Fram g
Fa #Y ferroy sarer 7% A sz weY
IGF T F FEA F1 AT G E AAT
g, adY A H AR JeF S
AT T AR A ITF
art ¥ qrer Ar oEede & g

wzf 77 it w9
g EE s I AL, ...

ow qEAT qeew o fReErest A
&Y rar |

st gEwuew ¥ FEACw
, Mg AA F¢ | ag aw Tyham

319 LS--11

CHAITRA 26, 1896 (SAKA)

DG, 197475 3:8

W1 EAT &, g W F waw 9w &7
I AT Y vET R, W g W
P et 24T &, W o i w2
g iz ¥ av e 5w qw ol
427 § uqferm e a1 wqreAr
W aqifn o aw O gefeaw @i
BT A, T qa Aigq G ¥ G |
AEIE A% ¥ §9 Arew oy & 9T &
5 faudt & ww sgg e #
T At F5 9R @ weft g X
e afrg & a? ¥ € @ qI§Y
qFT VAT FT H FL F AW q JrOraET
wE F7 &Y fr 3 wage o Iw0 @
Aix gEA aT Mgl ¥Em e A
& froemny & F W F77 N owfew
F AT I H A A F o F7 qqwAw
g g fir o9 aF T wTeaT g
¥ 175,000 = geafafaaw &y daare
oA T, AT T T ATy FT IR
WHELGREIM AT AT 1978-79 8
150,00 =% d&&IT ¥ o7 Sl o
garlr ot sfeew femie § 9w @
wrcfes fee & aar § —uasqfalmar
F OWfexw fewl® 1973-74 #T
2 AT 30 FATTTA § AT A §TrA<
wa a% afefrdds  siewma o § ag
1 A 50 TR AL WaA®d
arT a7 @@ f® F09 70-80 TR
aamaflaz ) WEw
g 1978—79 &1 FAAT AT §
fr 3 wya gl fmre 3 @@ w0
ZITC T FY ghiY M 3 AT 70 TIL
g7 ATl SrTame g A o

R FS MTAR § fow Farr i
#§ o B oSuTn A g § oww
AT T AT F 1w Aol
gw €wfew  feqie § 83 g =
s dere d 18 EMTEA L 1978



[t qudn sare]

79 % fewrz vt 1 9TE 4 EWIX A
ik {fefadds srew #ifedi 57,650

T g |
Tt avg H o F A A & ww B
T g ) 1 e 31 g A gl

g W7 1973-74 #t feare § WX
SYTHAT 28 EAX 2T {1 1978-79
¥ qednie femi® 2@ @ AT AT
tffedis N RS 1 T
65 g T ...

ot Q®o Qo XM : 74 F AT
fargw 79 ¥ aq M WE, = ¥«

gm ? 75-76 ¥ ¥ Fw ar
T ?
ot geilw wew . T@w @

e W @ gT e, fec W
W/ ®WI  qEEAT

e wr wgt aF watw &, gwd
Thefaddz femve § 80 goe o7 wix
gard Wrewn § 3 goT o 1 Il
% ¥ 1978-79 ¥ gmd
gfefaddz femme  grlt 1,18 000
e WX 41,000 27 #TE  dararx
grir 1 T wwe @ fafew Huw 3
4 gWIT = Hfefimde forie it g wic
ez N Eniy AE @ W i
wifs gl SewWT § o g
T war gur & Y e ol W o
g ad § oY gwwr g vl Qv g
fs gt o Hafer feamne ¢ a7
& aré § 0w g o @ & Wik IEEr
Atz <A & fag g saveT ovd AR
#' qEa 9 | g7 THE ¥ g §W
a7 oy waw wx ) & 3o A
froit w7 oz w7 @ ¥ Fored gw v
farare ¥ 9%, waRT IomEw wC OF
ulx 3w ¥ fenve &) @ g wT AR |

APIOL 18, 1974

DG., W15 320

ol garrd wligt off & wrgc ¥ aft
¥ wgy, § oot wearew da & ¥
wgr v 1978-79 ¥ 57,650 2
w ogmT Srveww g 1 SRR
AVTIWTE HT W ovony fisar @Y waTT-
T ofar ® @ qI Af § ofew
3% o< gt framg § 0 Swt W@
ol fafrdr e dmc &1 off &
faror AT W BTN A I9F
TR AT F7 Ty § fe W sl
Nfeé) gl T7 I9 for § gw o
¥ @ & aur g0l Swiw § fe gw
o4t gaadla g § weTrar gfar
N W wa FF agi ¥ s ¥
& T W |

gt aF fax w1 wnw & gl
cfafen fafedr Y § 7 18,000
& &Y § fe Srge ¥ a= oft &
FfFT W gw ¥ e W o
3G QY gW W IH F& 45,000 A
for dar Fom ¥ v H

w1 waw e i 45 gt
TT FT AT AT FH AT GAFTAN 7

= gedw swa : gy g et
AIAT & ST A% AT B8, WA &
araw § g

W A A gt av uward &1
a9 § gt T 20 TN TA W
ffeds § foret agrex 40 AT =@
F7A o7 @ § | W a0y § winet w7
ST AT & IHHY WY gW WE qgI WY
Fifew ¢ @ & ofe gl fos *r
ez #Y g0 w7 § o warar w0

AU A SR UL

T & gt aw v §, O 6 gATT
T AT S § ey fATeE A ga
Wi wiar gt @fe To o W



321 DG, Wik

fanwt;ﬁ W ST & SATRT Qg
T WE | vt g & ffbw o derrc
w oY w agry ¥y g e o €

Iusaw AgRE, ¥ A gy dwr
a9 A #r wifew Y §, wa gwars
ad T g af § fomwy ot & s
g § 1 Al e @ AR ¥ wrad
aft ff fr g qmr g EEr
g € T 8, Al o) Eer
wrEr ) 1T § e gaR wege
gF1T @ W & 1 garer Afgew
HaT guT § s ardy i sai gAaveee
TN g g wT A ) ¥ AR
¥ ux ot & awAT 9EaT § W
HEH G2 B AA9G F9 AT WIgAr
g f& Y a5 oyt aw Aveite Wi w7
WAL 9T, IqHT TIAE FAY 1973—
74 ¥ & %< fear § 1 T o oy
AT ® WA gY@ AR FEE T
we NTwE &9 g a A7 WX
o g ot w g€ gl g g
frawy gaare w1 wod fag g
90 X &7 gif 4T AR WK W)
80 R =7 difeqw AT Andw Wik
# wHIE FW I W @ S &
 aga ol gwNE gm0

wft 9w ¥ 3w ¥ ot P AT
gt famw frew Ry @ Sy
g3 & fog g WeuwonTy FAY
N7 WGHT FH 5 @l § W 99 |
¥ FN AN Y o FO ¥ § el
wui femforea &, ST QAT T
farr  wecTwa wdReT #)
&€ wivar S & wive feroer qrucTRes
wiftwe } SRAY 3T Ik, TR
w3 f 9ud aur Teu fee § ag sqanmr
§ o oo gwiT gw s A\ A
oG F g I@E A AT

SRS qriAT FoU{ ¥ g W
q% Ao ISAT 41§ & i #,

CHAITRA. 26, 1886. (S4AKA)

D.G., 1874.75 322

% I wgT arw T QX A awar wgar
g e dam ¥ e mAw e o
Reai A QA i A E WA
TR § Aoz, wrAd) gty Ay ¥
w7 9% daas T § AfeT 25 W
A A5 g d 4 53¢ B wEw
3 EAT F oA ¥ § 7 15 wAT AN
THL 3 QAT o ¥ § afer g@w A
g9 9 ¥ § fF 9 wre & fAg v
47 ;e IO v AN g A @
&t 3y SR ) Sy AW A WA &
fim &s Jifor W owr o &, & 3y
Y g FiwT dz FAfw aiEx
qorrg, Qgu——37 w3 T91 F fag
uY I AT 3 §q3 . FTA oA
fear & e md N JaY e a@aAy
a6 gA & | AT qg oA F P g
g @ 3 e & faar g—
fasraatgr, frwmamaan dit Qe
FM § + (Taam) g T R
oY @A fqg & g & aet fawar-
TATA A1 fasrgarer #1651 Fawdiq
AT ¥ gy § AfwT dm F fog
A Fifow & § fF v dundfr
AT F WA qw IJwN g FarER
& 5T g6 | oA feafa & ofmeft
TR geq  Qifogr W e I
e ® g A € g

ZZ 9 e & QAEINT H qATT
ITAT AT E | TH e {OUEr 9%
TRE 7 [ars 50 47 A /H JAL
¥ wgwEy w97 % OF ferator Sy
ot g% & PR owedfr BdE Y
- :-mmga gdq M7 gnRa w49
i fee 4T 3wk fao s
gt dur @R 0

TF well & Arg # I qAm wA-
qx qaedt v foedl woy g Ay
q fa¥r §, sAre ¥ w@ g |
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oft sftfemrer sy ( @we ) - awr-
qfir off, g A sl whror o safi
w fit s § 1 TREE Y R
W wram & 97 vl oy afaw
¥ & P owe € o
wif Froamr T g o el afer o)
i 7 @ & | wfag wfw &
wfy @1 agT wWEAws g |
wrae ¥ ofimar ¥ 9 o dfE g
g AF

g1 A d@w aed @ s
et ¥ g ugt wr fufr fag &
w1 ¥ fordee ST TEAT g | ag AW
¥ qrr § fr o Feardie o QY ey
df Faa A FAy wpva ¥ o
g W W R I W SRR
Wt 2 aea WA W Wl
&

Y Fqgmwd® @ RAf @@
TEE At SoER /i Al 9y
W@ ¢ wANEE A A@ ¢ AR
wR WA A aEE |

e ET fFd aqEl % gEer
T FE, § WA TR & R §
qF QA TgT AEATE )

TRRT @i fw A age W §
W wew  ara whasr afrer gt
§ 1 aghox sga ST WRR A e
¢ O A AT Wed R
Y oo R )@ i A
i ur wwar, afews ¥
ORI W Q% QAT @9 qrorewr
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T wWT Nk WY aeEr R
o ayar & fow ¥ 9w Y wfe )
& |

woam g frawaw § fid-
s NrEs s § feew
g A 9 ¥ wreaEl ® g e
TR 1w oA § &
AL 919 ATEAT ¥7 §, WOT ®7 §,
fedmme & "W ¥ @m
¢ e wr owrowr §feam
fac g ar sorft oz o & 7
foedlt F @ & oA ¥ W oF of@T
Ffed sgi 200 $FNw T @A
TR & gy ey | fead W
o fidedw =f@g , foolt €
fra =ed # wifed, e @
AT AR I ¥ FTE@E "9
onfre A 9 o wafad w1 o=
Tifgd agi & AT o T wmr w
™ AT W ¥ g e ofar
wfg sow R v & quen §
it

i oreew & (% o quET W
it 3 S amw & W -
AEE W HFM ABT T AN 59
F, 1090 gwh wg ¥AE
affT 99 & w9d gE Wi 9R W
frrer 5,7, 10 7@®< s @
Fifad ofr oF e Wl TEgE
& 1 ¥ uiwrErd afy ST A,
affq AT I ST WAEE
fr gal 3 & S ¥\ AT @
g ¥Fiver wxe & fay o= 1067 X
288.13 fuffrer = &Y Az oY, o
fF 1968 ¥ 415 fufm ¥ Y W=
® 1 wg Wk et frawr ady
Warw g ow e gl aw ¥
g agigd & | ot aw fR IRT
A g & e ¥ fag
g™ ¥ 1961 ¥ 387 fafww I
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wr Ohfedwr  femm ow e 1962
# gso fafaw W w1 ohife-
A foar 1 6 WA W TEER T8
f v efrr % S wg AW
ut &gy et ww s W
w AWEAT T, THTE &R R
feafr wragd, J@ omwm FE
NI ¥ FICTF GiA B AT [ AATT
|MA qT FqeAT TAE W FAT IEAC
£ @ v w1 wafadt X E ade wrm
A TE W | TNy wREEy  $ I
G ORI A WA A agioew
goder P ovmr & o ozafaA ®
FEW F Fw W F GF I W
HiYE Ferm §, W gfend gy syu
HQFIEE AT ST HT IR T
‘qiEr WrF | fAeewaTEw 99 w7 W
gff FEr @A A0 SUEA BT 99T
og ?

THEE fFeE AT v T
R A AA & dra faan 7
gifgr 7?7 wwAA Y 9w A F
TR TET & THE 12uHA IR
% fETIg ad qEAT a1 owy A4y w5
WE? woewdN # Af ww
§? mamwr ATy w0 frrar B
g gemaw Wt wm fammr 2 0

AR T a7 ¥ T FAT( KILAT
£ & R yrgw w faa g fawar
€ 1 zufad §% Wi AEsi §  aeaare
WEAY ARG anfar & P
PN ag ¥ ag N Avghw
A BT TAET A A1 Avghaw
& W AAT F), GEAIFE AGF T
MAT 1 WG A A & R TS
# 20 qede ¥ %) favai 8, so
@z g feaar & V99 F s 9w
1 @7 far ol g7 gt ®
T B geegl b oweae W
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g T & | WT 9w WY ww ¥ Waeew
FW A e ¥ T i 3g W ow
I € | T e #1 Ae T A
T F |

| F g § friza wem v zefies
czaTw W T e | wrw ag feafa
i fr argw wradhy A & a¥ac A&
g Iofifmre aff & FFlew =%
AR T A0 wEI HA T H
SET TH A% ARC AFIC §, qgf gl
TH THATRS €% ST wHT &1 gAfay
oo 98 ¥ Gifr 9w § AgaT,
ozl fAfRad A/ BT FEA o
st o gwre  argfer sAfaad &
aE & o fF Trgqe dFe H RN ER
wrgfanr gefagd &Y @ &1 A
W BRAT #1000 F 1200 Fo
FTamdTaf &, o= f6 T FT 300, 400
%o &Y fmar &, 10 fF 3 famar sofen
7T wekt & qre K gy S A9cT wT0
FTATE

st Aniex Nt arew  (dasdt)
garfe A, & W F Larw war
it & §o frdeT Far wmgacg | sram
HraY GoaTy AT ¥ ogerT ewnr
77 834 U3 ®A =9 &4 a4
FHAT & e A (4F UF 7@ T T
F ACF IAEA RO 97 (6 Arorar %
AT 90 AA ST TERT  F1  FAr&T
gt wfgd a1 1969-70 ¥ @Y
#TH 27 A@ ST F INEH AT 97
St fF agd =4 AT w1 AMm
aq ar A A 39 F A IR A
¥ wfon <t agt § avgm: % wiafom
TART 7§ AREH WS qg g
f& T ¥ o M AY 834 FOT Ty
TETE & AM 9T Y (4 AT AXEAT
agt fawer 5 fads 13.8 fafegs ==
TEIT FT FEET 4747 § gOT ) 9g w4y
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[+t wvtm weve wrA] fr sl 1 2% Wraw witewrer o
TEH ufrregel wmdfr gd o & EEregol st weler mr R

ot s afeomn ERE oo AW d WO
gk aQdr wlv qaifewsfs & e
A AW E | FF @) 9g ¢ 3@ wldm
T & 834 T @rofa s Tv grad oA
F v syaT =g v v afom
faeetr 95 AT F WORW § | T gAA T
¥ wrf "ew drar g7

gy v =e § fw wieifies gy 7
Tdr guEfas  gefEear  oF qreEr
ufagaqe #1 & ag sfonw § fF sl
R ¥ o ¥ FOEA Y 77 @
e i wm e auy i oY g7 STEAr
g fr wf ag & sedwfon afafyet
At € § forel ¥ T wEE #Y
4,5 feAY o= ¥@FT 1 q qgeuT AOA
YT FTeEr ¥ JTET ¥ quiar
T 7 g T xepw O 3

17.00 hrs.

@ gy ¥ fdew ag g v a%-
S U FEEd IEAY W Y @
ot gt & 1 afe gay wgd TAdiw
g ¥ Sfa waw dy 73 wgr famr
H #=H T Ig aY gEHT Afonw v
wWFET AT g FR @ aa s
89 30 ¥ e afawr & wfus &
HUF G A FC IN FAFAT T I AT
ey s for® vz Y et A a
afatram 7w 78 oo g & st
#rfer 3 Y% afrgdqT T 799 51 7 faw
i g fs me W grET aw gaTd
FETY YT AIAAMT HT FIG AR A AL
g7 g A faerfer a1 Temed
T WeT 10T WY T T AT FHY ST
#r Far Test YT wrAT oAy Ave weAd
TIT

wear 31 fr @ 7 o sty
geEaT ®Y 8 7R I © o7 7 efae vy

g wrivg ot g aa | gy <
faefrer ware 2% o greimaay & | W
& oY o ag ¥ i wreanAY & Wi g =-
a1 a7 W & faaar e fear wmw
=rfgd a7 saan 4y faavr sy w1 aTwr-
Qs A graw § w7 ¥ | oW T AT
HIHT AHAT FT 95 TTHT FIH T FTA,
93 g7 Y0¥ #Y g gt AT TEY forer
FFAT | W Frad A IqrET ¥ e
FY QT AT ) TART IR T
g Y avEd EE A ¥ wew
Ifer g A 77 F ofomw a8 @@
fF oo & qenR Y s AT 9w &
s ¥ st wifer w1
Fearaw AQY &1 wT | oy Ay 0 A
ot feqfr &1 fammred & ey v ot
& A1 wdro ag g Fo geava &7 IR
FH AT A7 Ty q@q Agriewfr adt
R aT-9Tq 150 %91 TN FT BRA
mras W g wET F 9% | afe
T F1 oY wwemr @ 1 ¢F N A
R 7 wEgw W gody gimAr
&1 WY @ whia 37 FT 59 ¥ A AT
T | ot e fred 4-5 aw ¥ TEr
Fer Al N o AW S AN
IJUTEA & BT @R W T Fr@m@r
i ggrg o 1 wiaATd 9 § ™ oA
®Y aumA # ftow & 7 w7 A
¥ o o ¥ wfgw G wfuw s 7
IBTaT AT wwer § 1 ag feaf wfr aw
¥ 5 a¢ e o fawr € @
F GEIEET § A TN AqFATL |

sarh, 1973 % & wgqiE
T | 77 g w4 O A9 § ag el
oer @Y & 1 T v & f o sgw
¥ 77 wAFA &Y e g€ ot v A
wgeaqw gfvadw # s § )
w& sl ot o s fre 7T
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& O wxg o s § yo oA
e wrdy e drair andr o T W
v v § W m o § T
At ¥ Gy P orew X Fe G ar
" grare & 3% efrra fra ar fs e
mafedy s waer Aar g Wiy f
foa®y sfae dromr Sfam qRAR UF
sfar fadlte frgaw wie 959 &y
Wfr-frratror e arefy AeuT & w9 A
ae e Y 1 wg w2 = foar
ot {5 Helrr @ (FF 5 g8aTi ¥ FIe-
A uF s Fma fafy o snfe
Tt & &7 & o w ) foeg wita
EHTCAA N qg AT, THT AT ,
wgT § g war st wdft o gofeafe

UL

1973-74 ¥ e sl ol
e frew ¥ S w1 Brn, 9 39
& X TUTIT ST & WIRT A W G
arar § 1 g am ag & R i ow-
i AT A WA IERT WA
o, faweft, ofomgw, s mwd
wonfs W gAwar & wTOT ¥ FUT |
g W EiY v o s § B e
¥ wreEmEr ¥ dufor gwmmr A § fag
sfa few 36 g a7 FfET BT WY
smrerrn 0 & afe sy R
30 EWX T A1 Fg A goard
#org & ene fad 65wl g
6,7 EWTT & X Fwar wivfory e
& wftferw a5 whowe oo +1 sawA
& T & 1 g whifoem 6,7 g =
oo e A § AR W ¥ fee
g wrafom 35 wiwww e frae
wiuw § & Ty N g R 1w
FCE YT 100 AT 200 FOF &A1 Ahaw
awsR A ur av avar ¥
wEr g ST Wign 9% w9 T
wtfey wet o7 FT o <@ § o o
frreraer v § At et & @
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& o o e w T T ) wiedew
o grm

1996 hrs. |
{SHRI JAGANNATHRAO JOSHI in the Chair]

Sy, & aw F v L@ F oA A
T ELT A F 3T G TIE TET A
aes faarar wga g @ fr &7, 209,
gaer A gAar Wil 73 & ¥few
B9 & WY 7 Ag wfe I 1 oIT
T X | A AT AGT WS
F AT X T 9, TR T 9 ¥
#1 A | ey @de & wi gq A
AR & ag T g, g7 gureT AR
AT GAA Y 1 AT, § T  noem
¥ wfr oft & e, wgar g i 3w Tow
AR A oo 7Y o Y e ¥ wfie
I 37 #Y Ifww Sy 9T Ay e
wifge 1 A=l weft 5w W age e
¥ W OTC & T TN A
worer & wr¥ ¥ qoft oft wreay qeg § ofe-
faa & 1 gafae Ao wat ot § fadee
2 e areat & wder g T BE-BE
FEMA FY sfaa ooy v agr A Y
ey T M, L,

amafr oY, 4 mvo F anam vl
WY %7 S WA A A T 0T 92 BF
Z3T & qz2 Sy & W I B "woy
T & w7 wAfey Fv [mAr g
7wt ng § 66 v A @ Sfeer
¥ qT T 3 W7 yEeqr gy v 0
1w d o FRmm & oA S
Ffromm s gemgfem e &
&, v & W W97 AT ogAd
¥ fa we-gre 48 ¥ Hez woTw & HIT
famft st P A srEwrrarde §,
W FRY IleT @ XY {) sraear
T W & fg Ny b

RRq, WT X YR T T e
far, 7 & fro waTe )
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SHRI 8. L. PRJB ): Be-
fore I support the 1 of the

Min{stry of Steel and Mimes, I want
to bring to the notice of the Minister
the progress made by the Ratnagiri
Aluminium Plant. In 1965, the Bharat
Aluminium Company was incorporated
with the object of setting up one plant
at Korba and the second plant at
Ratnagiri. What was the progress and
achievement made by BALCO? From
the report, it is seen that at Korba
the Arst stage had been icompleted
ang it was commissioned in April last.
The second stage is expected to be
commissioned in 1976.

But what is the progress made at the
Ratnagiri plant? During the last 8 or
10 years, the Government of Maha-
rashtra has kept acquired some 500
acres of land. That Government has
come forward to supply electricity
from the Koyna Hydro-electric Pro-
ject at concessional rates. The Slate
Government has made provision for
the supply of water. It has spent
nearly Rs, 2 crores in completing the
project,

Having done this, what was the
amount spent upto 1973 for Ratnagiri
Plant? It is hardly Rs. 1.40 crores.
I was surprised when I heard the
flgure given by the Deputy Minister
about the requirement and projected
production of aluminium, that we are
expecting the capacity to be 2,51,000
tonnes in the coming 3-4 years. But
looking to the progress made during
the last 8-9 years, I do not know how
he is going to fulfil the target.

So far as Korba is concerned, the
project estimates were submitted to
the Government in December, 1966, and
within ten monthg the Government's
approva] was given to Korba. What is
the treatment meted out to the Ratna-
giri plant? I am rather distressed to
see that even the provision made in
the current year's budget, which is
about Rs. 8 crores 18 conditional. It is
going to create difficulties. The sanc-
tion has to be obtained before March,
1974. I do not know whether the
Ministry has obtained the sanection
before March, 1974. It is for the
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Minister to make a categorical assur-
ance whether the Minister has been
able to obtain the sanction of the
Government of India, If the Govern-
ment do not come forward and accord
sanction, we fear that the project
might not even come up as per
schedule.

I urge upon the Ministry the need
to improve the Ratnagiri district which
is a backward district. It has been
declared by the Government of India
that it is industrially backward; there
are no communications; there are mno
industries. That is why this project
hag been taken up. Some hon. Mem-
ber—a Member from Gujarat, I think
—said that if is a political decision.
I do not know whether it is a political
18sue or not. But it is certainly wrong
not to develop 1. We talk of giving
weightage so far as industrial develop-
ment is concerned, and we say that
the backward areas should be given
weightage in the establishment of
industries. That was the main eri-
terion on which we planneqd this parti-
cular project at Ratnagiri, Bauxite is
available at Udgiri and Dhangarwadi
in Kolhapur district. If we develop it
to 50,000 tonnes capactiy per annum,
it will last 80 years. If we create com-
munication facilities, and develop it to
one lakh tonnes per year, then, it will
be sufficient for 40 years and more. I
would urge upon the Ministry to see
that this project gets the approval of
the Government and it is commisgsioned
as planned,

Secondly, I would request the con-
cerned Ministries to realise that so
far as Maharashira is concerned,
Chandrapur and Ratnagiri, are the
two important districts where minerals
are found on a large scale. So far as
Ratnagiri is concerned, silica, mica,
bauxite, iron ore, manganese, etc., are
the main minersls that are found
there, but they are not exploited for
the last 80 many years.

Lastly, I would like to bring tc the
notice of the Minister the availability
on a large scale, of ilmenite gsands in
Ratnagiri district. It is a precious
mineral and out of it some plutonium
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is manufactuved, 1 request the Minis-
try to undertake a geological survey
«of Ratnagiri district go that the ilme-
.nite sands and other munerals that
-are found in the Ratnagiri district on
a large scale are exploited so as to give
employment to the people there. At
present there is no employment for
them. Thousands of people froa.
Ratnagiri have to go to Poona and
Bombay. In fact, about five to six
lakhs of people have come to Bombay
and Poona from Ratnagir:. distr.ct
sumply because there is no employ-
ment for them in their district.

Thirdly, there is one point regarding
the harbour that is to be developsl
there at Rafnagiri. Side by side, if
the plant is not coming up, the develop-
ment of the Ratnagiri harbour project
will also be affected. These two are
correlated with each other. If this
plant is not taken up, the progress of
the harbour will also be affecfed.
Therefore, I request the Ministry to
«consider that this plant, particularly,
is taken up so that other aucillary
industries in the environment w:ll
follow in due course.

I thank you once again for giving
1me the opportunity to say a few words.

ot fq fag (vadar) - Farfa
Aled, TLER A FAA F T B AIA
g ¥ far & Wl fry ogar wixa
ATHFT ¥ T W 7 AW ¥ JAAAT
F oo o ST AR E L v
® TeI0ET F w® § Y ®EFLN w7
HEAT T TEU—ATHC IT *fs-
ArgdH F AAAT FT TAT § W IA H
T WA g | w39 B oW
1 W9A GG H Y T W AT A
aerfa gam ca I 7fge )

g TR T Togew | & At aw
‘qr uF q§ @u7 & fr fealgr § aw
S A FOLN T T F I} A7/ E N
7 T &9 ST fergeaE & ggdv &
8 g § WHOEE g T § w0 ow
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B A T AW §rowvr § 1 & ey
ageg A i vow fs Az sa g a
aF W g WA ¥ A ¥ frar on qwa
§ g s

THE MINISTER OF STEEL AND
MINES (SHRI K. D. MALAV!YA):
Mr. Chairman, I am grateful to the
House for the very valuable sugges-
tions offered to the Government for
consideration. 1 can assure the hor.
Members that it will be my sincere
effort to consider them all in our
Ministry and sort them out to do what-
ever possible for the Government to
do within the framework of its policy.
Even if we have to stretch our rolicy
with a view to accomplishing the sociai
needs we shall do it and whatever
we cannot do, we shall let the bon.
members know those who have made
the suggestions. My own reaction is
that during the last years when I had
the privilege of occupying these ben-
ches wnd had somsething 10 up wun
my Ministry, I did not receive such
valuable suggestions as I have receiv-
ed today and I take some lessons from
the suggestions I have received.

Obviously I cannot go into al those
sujzgestions which have been made
here, but I should like to talk about
some of the general problems which
have been posed or which have flowed
from the suggestions made. Those
general problems are, in my own
opinion, very vital for all of us to
understand and then act upon them,
First of all, 1 shall refer to the acci-
dents that have occurred in the coal
mines. It is a matter of extreme re-
gret that in the coal mines a number
of accidents occurred. Our heart goes
out to all those sincere workers who
died for the cause of production and
we feel that it should be the sincere
effort of the Government to minimise
the mining accidents and to see that
they do not occur. But, the back-
ground facts are such which caunot b»e
ignored by us. The mines have worked
for a very long time. Most of the
mines, unfortunately, were not worked
scientifically. As a result of long
neglect of mining techniques, the
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mines got weakened, and the result
was, one affer anolher many accidents
took place, which perhaps, with proper
care at the time when they were un-
der the control of {prevxous owners,
could have been prevented. In the
coal mines the number of serious acci-
dents 1n 1971 was 1460 in 19721540
and 1n 1973-74.

PROF. MADHU DANDAVATE:; 1,000
1§ compulsory.

SHRI K. D. MALAVIYA: 1,000 is
common. The number of fatal acci-
dents were 192, 201 etc,

Therefore, it will be our effort. now
1n cooperation with the Labour Minis-
{ry to see how best we can avoid these
accidents. ‘There is a sense of ur-
gency row. Even 1f some more money
is needed, to avoid these accidents,
Government will not hesitate to spend
money to improve the mining techni-
ques and'to improve the mines where
such accidents take place and g0
deeper into the problems, techunical and
otherwise, which cause these accidents.

1 will immediately, Mr. Chairman,
with your permission come down to
industrial relations, because this in
my opinion, 18 the most imponar.xt
problem that faces us today. It is
not an lsolated problem which faces
us 1n the Ministry of Steel and Mines.
It is an overall problem, an overall
situation which obtains in the country
today. If I may be allowed to say,
Sir, all the attack on the Government
for the deterioration in industrial rela-
tions is mogt unfortunate and net called
for. There are more {han three par-
ties involved in it, the Government,
the agencies controlling the private
sector or the public sector, the trade
union leadérs and the wage earners.
There are tertain political motivations
also, either of the regional type or of
the State type or of the Central type.
Now, unfortunately, there bas not been
helpful or cooperative adjustment bet-
ween these four fortes that are operat-
ing in the blates where preduction is
going ‘on today. My own view is, a

APRIL 18, 1974

D4, 19M4-15 836
solution has to be fownd out fo draw
a satisfactery. memsn, which would
ensure, on the ere hand, & rapid rige
in production wnd on the other, a dedi-
cation of the trade union leaders to
the cause uf preduction. Coverument
has a poliey of symputhetic support to
the cause of wage warners, to improve
their living conditions and also to see
that their due wages are given to them_
But, in regard to all these malters,
i 15 not easy for us to find out a
solution. It is, of ceurse, compara-
tively easy for us to receive the attack
and at certain times to recelve serm-
ons. There have been criticisms that
we are trying to throw the blame on
each other. They say ‘when coal is in
the pit-heads, Railways do not pro-
vide wagons and when Railways are
able to move, coal is not there’. I
have heard all these critlcisms. But
the real issue today is, are the trade
union movements agreed on this fact
that in this vital sector of industry on
which hinges the entire future of our
country and of the national develop-
ment programme, some least common
factor could bBe agreed upon? Even
though this Govermment goes away
and some other Government of any
pattern or colour tdkes its place to-
morrow or g yvear-hence, they will have
to face The same problem. If this pro-
blem which stares us in the face today
is not resolved today or tomorrow, I
am sure no other. Government,
single-handed or by combinations, can
ever dare to solve it,

SHRI BHOGENDRA JHA* The hon.
minister is placing the respensibility
on the trade unions. Is the Govern-
ment prepared to recognisa the unions
in all the steel industry units on the
basis of secret ballot and one union?

SHRI K. D. MALAVIYA: T hope he
will listen with patience, Perhaps I
may be able to satisfy hin.

So far as cooperation from Govern-
ment is concerned, we have only to
g0 to our steel mills and coal imines
to see what an amount of cooperation
we are trying to extend to the trade
uniong which are either recognised or
have a very important vlace in that
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region or fleld of activity. It is the
determined policy of ilie Govermment
and instructions have been issued to
all our units that wherever recognis-
ed trade unions exiat, we have to give
them preference and negotiale with
them and sign agreements with them
with regard to the working of that
particular field of acitivity. At
the same time, we have not hesitated to
say that even in the case of unions
which have not been recognised rightly
or wrongly—I do not want to enter
into that controversy—and which have
an all-India role, even with them they
are always prepared to negotiate and
listen to all reasonable demands. 1
am sorry to say—I am not saying it
In any partisan spirit—there are trade
unions and trade unions which if they
are not recognised will have a diffe-
rent pattern of behaviour and which,
if recognised, will behave like good
boys. In this way, things cannot
move properly. We have to remain
within the framework of a discipline,
which is to recognise the decisions of
the Government and trade wunion
movement, as reached by the Labour
Ministry. If a union is not recog-
nised and has some influence there,
we always seek their cooperation.

The fact is, along with this com-
plication of our not being able 1o
veach an amicable pattern of beha-
viour within the trade union move:
ment due to amy mistake—JI am not
going into that-—the regional tensions
also exist. They bring down the
pattern of industrial culture that
is automatically taking its own shape
by virtue of the time we are spend-
ing Take Durgapur or Bhilai or
Rourkela. Everywhere we have a
cifferent pattern of relationship which
is complicated by regional tensions.
It is very difficult for us in our par-
liamentary democracy always to talk
gtraight things. If I were to talk
straight things in Parliameni. perhaps
I will be misunderstood, The fact
is, these regional tensions must be
suppressed by the trade ynion
leadership. Neither Government no:x
trade union leadership should encou-
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rage this tendenty of regional parti-
sanship, favouritism or whatever you
may likke to eall it. ¥ we all agree
that this factor or the wenkness of
developing regional tensions is dis-
couraged and we try to eliminate it
by persuasion, strong persuasion or
persuasive persuasion, if the Gov-
ernment and the trade union leader-
ship agree on this, things can very
well improve. £ they are not
going to improve, then I am afraid
that strikes and tensions will cona
tinue, as they are continuing today
in the raflways, or steel or coal. What
will happen? ‘The rallways wiil not
be able to move anything. Everyday

we read in the newspapers about
some settlement coming and then
having not come. I do not know

what is going to be a strike, the result
will be disastrous. There wil] be a
downward trend in production with
greater complications.

There iz also the law and order
problem, especially in the coal mines.
1t is the firm intention of the Gov-
ernment t0 meet this challenge of
law and order. This corhes from a
situation which is politically motivat-
ed at times, or it may be due to
inter-union rivalry. How c¢an a
good worker, who is supposed to be
in charge of a small coal mine, go
out of his house at aboyt 12 O’Clack
in the night, under protest from his
wife and children, and go miles and
miles to see whether a mine is work-
ing properly, if we cannot maintain
law and order. He dare ‘not go be-
cause he may be shot dead or
killed. Incidents of that nature have
taken place. There 1is a general
tendency of fear created among very
good workers, and then thsy are
blamed. The Jeadership in the coal-
mines in Raniganj or Jharin are
blamed for dishonesty or incompet-
ence. I am here to repudiate all
such charges made against them,
which are not based on any solid in-
formation. It is my duty to protect
the honour and the working capacity
of those workers who are giving
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their best to help the production
trends, whether it is in the coal mines
or steel.

1 personally went to a steel mill
.pnd I took with me prominent lea-
.gders of the trade union movement
belonging to several political parties.
~We tried for two days to seitle the
jssues but all the the trade union
leaders failed in their efforf. It was
the General Manager who succeeded
in bringing about a settlement. He
succeeded because he thought it was
his duty to enforce discipline and
discipline wag enforced, It succeeded
because 90 per cent of the workers
do not want strikes They are fed up
with the trade umion politics that 1s
.gomg on in the industrial belt, be 1t
in the steel factory, coal mines or
.the railways They know there are

8ome people who are always there
to create trouble.
It does mot mean that I as the

Minister, or my Ministry, do nct
realise that a lot has to be done, I
admit that many things have not been
done. But we can sit round the table
and see what can be done. I assure
All the trade union leaders who are
really powerful and influential in
their respective zone, if they come
and sit down to discuss about the
welfare of the workers, the Govern.
ment will go the longest way to
placate them, to accommodate them,
if there is no political motivation.
JBut it there is inter-union rivalry
or political motivation, it will not be
possible for the Government to submit
to that or find any solution, because
politicalisation of the trade union
movement is undesirable from every
point of view.

I will now quickly deal with some
of the points made by the members
of the oppoeition. Shri P. M. Mehta
Yyeferred to a case where pension has
not been granted to an employee of
A nationalised mine. The Coal Mining
Authority has decided to pay pen-
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sions to all such persons upto Rs. 500
in each case per month. That decision
has already been taken.

Now, I would like to refer to the
question of Salem Steel Plant be.
cause it is an important one and it
hag been mentioned by some of the
hon. Member opposite and also by
some Members on this side of the
House. They have, undoubtedly, ex-~
pressed their concern over the delay
in the execution of the steel projects
and Salem Plant has also figuied m
the observations made by the hon,
Members. I would like to assyre the
hon. Members that the Government
is firmly committed to push ahcad
this project and the Steel Ministiy
and the Steel Authority are deter.
mined to do their best to adhere to
the time-schedule, as far as possible,
and to fight with the Finance Minis-
try to see that the schedule of the
progress is maintained

The hon. Members are, however
awsre of the abnormal situation which
prevails today in the economic field
on the national basis Nobody can
deny it There is an acute economie
crisis that faces ug today. Neither my
hon friends facing me opposite can
deny it nor any Member on this side
can deny it. There is an acute econo-
mic crisis on the food front, on the
oil front and all that We know, it
is a reality. It cannot be denied.

SHRI C. T. DHANDAPANI: Is
that only in the case of Salem Steel
Plant? (Interruption).

SHRI K. D. MALAVIYA: Thy
acute economc crisis has, undoubted-
ly, resulted in lower allocation of re-
sources and that too in the face of
rising costs. These reductions m
allocationg are not only for Salem
Steel Plant but even for Bokaro and
other Steel Plants and these reduc-
tions appear to me to be inevitable
today. 1 can assure my hon. friend
from the D.MK. party and the lady
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hon. - Member that every effort is
being made to increase the allocation
of funds for steel projects, including
Salem. I am hopeful that we will be
able to procure some more resources
for our steel project, including Salern.
The moment we get all those resour-
ces, by our effort and with your co-
operation and support, I assure you
that Salem project will be taken care
of. We are very seriously looking
inio the problem. No Member in this
House can look at it inore sariously
than I can look at it. The produc-
tion at Salem Plant will be as much
his as mine. I may inform my hon.
friend from the D.M.K. party that he
cannot take greater interest in the
Salem Steel Plant as I do,

Now, I come to the idea in regard
to cantive plants. 1 personally feel
and the Ministry is strongly con-
vinced that both in the coal field as
well as in the steel field we must
have our own captive plants. Ex-
perience has taught us that we should
have our own captive plants which
should help us substantially to stick
to our programme of increasing steel
production. The general situation on
the power front is known to hon.
members. In my opinion it is highly
necessary that we give greater atten-
ticn to the question of maintenance
of our power-generating units. It
we maintain them more satisfactorily
perhaps we will be able to get a
Jittle more power by this amount of
investment. There are many schemes
which are ahead; I am not just now
elaborating on those schemes, but I
would only say, in totality, the Irriga-
tion and Power Ministry is adding to
power generating capacity, and we
are also making supreme effort to
convince the Planning Commission to
give us sufficient resources with a view
to have captive power plants.

Regarding the bottleneck of trans-
port for movement of coal and cosl
production my colleague has already
dealt in some detail. There is no doubt
that coa] production has increased, and
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in this context the controversy that
has been raiged today in a most super-
ficia] and irresponsible manner about.
our going back in the question of caal
being in the nationalised sector is just.
a thing which I am not able to under-
stand. Only politically senile people-
can raise this guestion....

AN HON. MEMBER: Who raised it?

SHRI K. D. MALAVIYA: Some-
leader in U.P. made a suggestion that
coalmines should go back to private
He is an out-dated man; he

owners.
does not wunderstand that secveral
lakhs of coalmine workers have Lzen
liberated. (Interruptions) If our

pclicy has given any encouragcment
to you, then my friend is encouraging
them much more than what I zm
encouraging them. ... (Interruptions)
You have never extended your hand
of cooperation; you do not believe in
nationalisation. I hope my friend
who has come nearer to us and who
has tried to appreciate our programme
will never go to them again.

I was referring to the question of
transport, movement of coal. We must
have a stock of 36,000 tonnes of coal
per day for maintaining the trend of
increase in stecl output. If we do not
have that stock, I wan{ to be very
candid in my information to the House.
then steel production will not go up.
In my personal opinion, our steel pro-
duction will go up to 5466 million
tonnes by the end of this year ag
against a reducedq level of production
because we are afraid that perhaps our
coal production would not be able to
reach the steel mills. There is an
element of risk. If we go on recklessly
using the coal that is lying theres in
stock and produce steel, then the
resnlt will be that we will put all
those furnaces to risk. We are not
prepared to give any more thermal
stocks to our furnaces, because the
more we take risk, the greater is the-
danger to our furnaces. I hope that
better senses will prevail on these
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people who are sittimg outside, who
are niot reailding fe danger and who
are giving us sermons frem sutside to
come nearer solution with regard to
wage-earners. So far ag rail workers
are concerned, they are already nege-
tisting; the Railway Ministry is deal.
ing with this question. We have never
tried to blame the other party for lack
of performance that faces us today. 1
am not at all for it, and I never want
that the Railway Ministry should be
blamed for their inability to reach
wagons or that they should blame us
for not producing eno coal,

SHRI BHOGENDRA JHA: Coal

ha, to be moved because it is not
moved.
SHRI K. D. MALAVIYA: It wa-

gons do not move, it is mostly due
10 the fact that there is labour ten-
sion and there is regional tension and
you all know about it....

SHRI KRISHNA CHANDRA HAL-
DER: You are responsible for the
labour trouble.

SHRI K. D. MALAVIYA: If you
really want, if the Parties really want
to ameliorate the conditions of the
wage-earners, we are prepared to go
51 per cent towardg them. We are pre-
pared to negotiate but palitics must be
kept out. If politics is there, if any
political party or if any leadership sit-
ting outside this House thinks that
they can pressurise the Congress Party
by politicalisation and thereby they
can snatch some concession, they
are utterly wrong. They cannot do it.
It is an anti-labour policy, it is an
anti-labour approach if they think by
political moves they can  pressurise.
That is not right. I have enough coal
to move and the Raillways are pre-
vented from moving the coal to the
steel plants....

SHRI BHAGWAT JHA AZAD
(Bhagalpur): The Railway Ministry
say that they can carry only 60 mi)-
lion tonnes instead of 80 million ton-
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nes becauge there is no coal. The Coal
Ministry says that they have 80. inils
lion torinet production in the country.
Who 15 right and who is not right?
We want an answer to this question,
because we are getting it at Rs. 14 for
consumption here.

SHRI K, D. MALAVIYA: I refuse
to be provoked....

SHRI BHAGWAT JHA AZAD: Per-
haps the Deputy-Speaker was right
when he said that neither coal nor
steel 18 responsible. Only the consu-
mers are responsible,

SHRI YAMUNA PRASAD MAN-
DAL (Samastipur): The CPM 1s res-
ponsible.

SHRI KRISHNA CHANDRA HAL-
DER: Your INTUC leaders are res-
ponsible for it.

SHRI XK. D. MALAVIYA: There is
an important matter referred to with
regard to SAIL and some suggestion
has been made to restructure the
SAIL or to modify the structure of
SAIL. In this connection some deci-
sion. ...

SHRI VASANT SATHE (Akola):
What about the good suggestion that
was made that you, as a Senior lea-
der, shoulq call a conference of all
the concerned Ministries including
the labour people to setile this most
tragic, too serious a problem of labour
relations and others which are ham-
pering the movement of coal? Why do
you not take the initiative?

SHRI K. D. MALAVIYA: I accept
this challmge on ome condition....

PROF. MADHU DANDAVATE (Ra-
japur); Not challenge, a suggestion.

SHRI K. D. MALAVIYA: ....As a
humble servant of the Parliament, as
a humhble Member of the Parliament
and pot as a Minister, because Minis-
ters have different respomsibilifies, I

34
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:am quite prepaved to sit down with
all those Members of this Parliament
and also some representatives of the
Ministry, if I am asked to do so pro-
vided there f# one thing which has
1o be accepted, that only the interests
«of the workers should be kept in view.

DR. KAILAS (Bombay South): That
-will never come.

SHRI K. D. MALAVIYA: It is only

the interests of the workers that
should be kept in view....(Inter-
ruptions).
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I was just trying to make out a
tingle point and it is this, that if it

is the earnest desire of all trade
union movements

SHRIMATI PARVATHI KRISH-
NAN: I want to just ask on this
question of movement of coal. ] made
a suggestion that both the Steel and
Mines Ministry and the Railway Mi-
nistry should put their heads together
and sort out and stop this slinging
match that is going on between one
Ministry and another and the Minis-
try and the workers. Why not you
bold a conference exactly vn the spot
‘between the employing Ministries and
the workers and sort it out there be-
cause the Railway  workers have
something to say on it and the coal
workers have got to say something
‘on it. Instead we have to see this
slinging mateh in the newspapers all
the time. Why don’t you answer that
question instead of giving homilies
how labour should bghave, search of
heart, and all that?
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SHRI K. D. MALAVIYA: I am
afrajd the Madam has to receive some
homilies from me; 1 will take full ad-
vantage of my age and my relation
with her Mr. Chairman, what I was
trying to submit wag this. We in the
Rallway Ministry and in the Ministry
of Steel and Mines have be:n regular-
ly meeting almost two times a week,
trying to sort out problems. We have
mads some sort of picture also before
us. I want to assure the House that
this picture is a very rosy picture but
I dare no{ say anything about it be-
cause I am afrajd there is too much
political motive behind all they say.

PROF. MADHU DANDAVATE: If
the Minister describes this as a rosy
picture then the rose has lost all its
charm and colour; I must say that.

SHRI K. D. MALAVIYA: I violenily
differ from the approach of Prof. Dan-
davate because he has not understood
these things. He has totally failed to
underatand the issues involved in it
I was trying to make it clear that we
in the Railway Ministry and in the
Steel Ministry have been regularly sit-
ting and trying to sort put matters to
have some pattern for solution which
will be considered, provided, I again
use the word provided, the CITU and
the AITUC—sometimes they split up,
the two wings of the AITUC, unfortu-
nately under Shri Madhu Dandavate'’s
leadership and his leader Mr. Fernan-
des’ leadership—make up their minds.
(Interruptions) 1 am not very much
dissatisfied with the attitude taken by
the AITUC leadership at the regional
level. What they do at the all-India
level I am not able to understand, but
at the regional level 1 always get
cooperation from them. I went o
1ISCO and I found out that the INTUC
AITUC, HMS, and also the CITU are
cooperating with me, anq as a result
of that cooperation, we are going to
take some very expeditious steps
which will satisty by and large
all the workers who are stationed
there regarding housing, mediral care
and all that. We are working on that.
But one thing I must say. Wherever
there is political motivation like Dur-
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finest technicians of the country, there
are regional tensions and because of
factions of the recognised unions—I
must say so without any hesitation to
satisfiy my Hon. friend the Marxist
Member,—we are not able to achieve
much

SHRI KRISHNA CHANDRA HAL-
DER. We have got no factions.

SHRI K. D. MALAVIYA: Sometimes
they also quarrel among themselves
even with their leadership, they don't
histen to then leader There was an
officers association, there was a small
strike, and the leaders went to per-
saade them. but they did not listen
Therefore, 1 say, 1t 18 the politicalisa-
tion of trade union movement which
15 ruuning the whole atmosphere theie,
which 1s ruining the cause of indus-
irial production And therefore my
appeal to this House 1s to use its good
offices and influence on the Railway
trade union movement as well as coal
and steel movement so that proper,
healthy condition may be restored by
which we may be able to move ahead
for the sake of the millions or so of
workers who are today ready to work,
but who are unfortunately prevented
from working by certain sections of
elements some of whom, Mr Chair-
man. are anti-social in their approach

Now, I want to refer to the Steel
Authority.

MR. CHAIRMAN: May I know how
much time will the hon. Minister take?

SHRI K. D. MALAVIYA: I shall
take another ten minutes if I have
your permission.
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Mr. Chairman, I shall refer to one
point and that is with regard to Steel
Authority in India. The Hon. House §s
aware of the circumstances in which
the Steel Authority was created. Also
the House is aware of the objectives
and functions of the Steel Authority.
It was only about a year or so or a
lLittle more than a year ago that the
Steel Authonty was created. May 1
have the permission to submit to the
House that this one year is not wholly
a sufficient time for giving a trial to
this? 1t has been thought of and it
has been concretised that a little more
time 1s needed for giving the trial for
the working of the Steel Authority. 1
shall have to pay a tribute to the
manner in which some of the ablest
technicians concerned with the steel
have now come to our help,—to the
help of the government. So far as this
orgamisation 1s concerned, I do not find
the paucily of talent in this organisa-
tion. It may be that the organisation
needs a little more improvement. We
are committed; we are seriously con-
sidering 1n what manner we can
further decentralise the entire pattern
of the functions. Decentralisation 1s
the need of the hour, whether it 1s in
steel or mn iron ore mine. We want to
decentralise this power from the Gov-
ernment side as much as it is possible
for us to do it. It is also my intention
in the ministry, Mr. Chairman, to see
to what extent we can send our res-
ponsible officers more and more fre-
quently to the fleld of action. It is
obvious that—I do not feel happy
about 1t—many of them have to come
to Delhi which is not a healthy prac-
tice, It will be for us to revise the
modus operandi of the functioning of
our senior technicians. The Steel
authority as such has to be given a
little more time to enable us to find
out whether any further change or
modification in a small or a big way
is necessary. A point was now raisel
as to why the report of the Steel
Authority wag not placed on the Table
of the House. According to me it i¥
only the annual report which hag to
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be kept here. And the same has been
submitted by the Steel Authority to
Government and it is under active con-
sideration of the Government. It will
soon be placed on the Table of the
House.

With regard to delay in Bokaro—I
think Shrimati Parvati Krishnan men-
fioned about it—I would say that the
delay, primarily, is in regard to the
supply of equipment by HE.C. It is
now gathering momentum. There are
sub-contractors. We have now to com-
plete the construction of the plant in
an integrated manner upto 4 million
tonnes stage. A coordinated con-
struction schedule for every stage has
been prepared,

And lastly, about Bokaro trouble—
I think Prof. Madhu Dandavale rais-
ed this—I have already tried to col-
lect some facts. About 1500 of them
are now trying to organida them-
selves to form an Association which
is done everywhere. Those boys came
and saw me. I hope everything has
been settled. Some of their demands,
in my opinion, are quite reasonable.
Government ig giving a very serious
uttention to see how this can be settled.

It is not proper for these boys to
show force in the manner they have
done. (Interruptions)

18.00 hrs.

PROF. MADHU DANDAVATE: I
have produceq definite information to
the effect that they were lathi-charged
and arrested and they were put in
trucks and taken away.

SHRI BHAGWAT JHA AZAD: It
ie Mr. Khanna who has shown force
against the engineears and not the en-

gineers. Those engineers were called
to the administrative building and
were made to wait for hours and

hours, and this gentleman Mr. Khanna
put them in the car or truck and sent
them to the police lock-up. It was
shameful on the part of Mr. Khanna
to have done so. It was a disgraceful
act on the part of the authorities
there
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PROF. MADHU DANDAVATE: 1
had produced the photograph also.

MR. CHAIRMAN: Let the hon. Mi-
nister clarify the position. Why should
hon. Members not allow him to do
so?

SHRI BHAGWAT JHA AZAD: Mr.
Khanna is such a disgraceful person
who could insult those young engi-
neers, He should be removed from
there. He is a disgraceful fellow.
He stinks....

SHRI RAMAVATAR SHASTRI: On
this point, he kas been misleading the
House.

They were beaten and taken away.

PROF. MADHU DANDAVATE: 1
had produced the photograph showing
how these urrested people were put
into the truck. I do not know how
such a documentary evidence could
be challenged by the hon. Minister.

SHRI S. M. BANERJEE: Mr. Khan-
na has done it, and Mr. Wadud Khan
is supporting Mr. Khanna. Both these
men should go out.

SHRI RAMAVATAR SHASTRI: He
is the real villain of the piece.
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PROF. MADHU DANDAVATE: Why
is he induclting regionalism in this
coniroversy?

SHRI K. D. MALAVIYA: May I
be allowed to make my submissions I
am not able to understand what was
the provocation caused. I have heard
enough from all my hon, friends from
the Opposition and from my side of
the House. Now, let me be allowed to
say what I want to say. There is a
single man who is at the top who has
to enforce some discipline. Rightly
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o1 wiongly he takes a deasion Lven
1t the decision 1s wiong, at that pomnt
of tume, il ne decisou laning autho
rity 1s disturbed, the enure aiscipline
ol we steel null o1 any other plant
1> disturbed

1hose boys when they camc¢ to me
wele vely well behaved, and 1 am
guile suie that there was nothing
wrong with them I have also made
a suggestion that some of their de
mands weie quite reasonable, appear
ed teasonable to me, and I gave the
promise that these demands  should
be seriously considered and they are
I einy, seriously considered Now what
more could I say eatept one siate
ment which has provokcd my friends
ifiom Bihar

SHRI BHAGWAT JHA AZAD Not
only from Bihai We arc not from
Biha: we belong to India The Mims
ter may belong to UP but I belong to
ius country

SHRI BHOGENDRA JHA He musi
cerve the inferests of the country
Whoever miy be there he must <erve
the 1interests of the whole count1y
We do nol demand that there must be
a Bihart as 41 managing direclor

oY e@uTw wqe (JFamr)  way
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SHRI K D MALAVIYA Shn Bho
gendra Jha has failed to appieciate
why I used the word Bthar’

SHRI BHOGENDRA JHA Your
colleague has said 1t

SHRI K D MALAVIYA Kindly
listen to me now They came to me
and I had the best rapport with them
They all said that they were all Bi1
haris that they came from Bihar It
was legitimate on their part to have
asked for certain concessions and
made certain demands It was in that
context that I used that word, that
those boys who came fr m that State
had some sort of misapprehension It
was quite legitimate for them to have
expres<ed that I said to them ‘Lock
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here, we will consder your demands
very seriously, with ail care that we
can ajpply to ' Now they are being
considered I would appeal to the
House not to disturb that atmosphere
(Interruptions)

SHRI MD JAMILURRAHMAN
(Kishangan)) Do not disturb those
boys Your policy has been to renew
their service from year to year so
that they are nol confirmed,

SHRI K D MALAVIYA They wil
not be disturbed Their future 1s as-
sured

PROF MADHU DANDAVATE You
hve neather confirmed nor denied the
fact that there was a lithi charge on
the construction engineers and they
were a resied and put in the truck
You are not merely to confirm the
number but you are supposed to con-
firm or deny whether tney were lathi
charged put in the truck {aken to
the police station and deiained there
for a long time

SHRI K D MALAVIYA Facts are
facts If they were lathi charged thcy
were lathi-chaiged Omne 1eport said
there was a lathi charge On both
sides t{here ate versions I am not
hete to judge whether the version as
ginen by a cettdin section 1s correct
or the version as given by the other
sidc 1s cortect What I only said was
that the demands made by these bovs
appeared quite genuine to me—some
of them were genuine and some of
them were not Those boys went away
from there quite satisfied All those
matters are well-nigh solved so far as
the consideration part of it 18 con-
cerned Therefore now to take up all
those things and ask whether they
were 1500 or 230 or 400 18 not relevant
to the 1ssue In the context of the fact
that they came from that State na
turally they would have gone to many
friends here and some frierds who
are outside They also came fo me
and explained the whole story to me
Therefore this matter was confined
to that State It was in that context
that I useq that word which should
not he misunderstood

|
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SHRI VASANT SATHE: I hope this
gentleman, Mr. Khanna, 1s an Irdian.

SHRI XK. D, MALAVIYA: He is an
Indian.

PROF. MADHU DANDAVATE: Since
you are at this point, and you might
skip over it, I would remind you that
in the matter of labour relations 1
had pointed out that in a Bihar dis-
trict one of the officers of a trade
union was attacked with a rifle and
31 trade unionists were injured. You
have not said a word about that.

SHRI K. D. MALAVIYA: 1 could
not get the name you mentioned.

PROF. MADHU DANDAVATE: The
Bauliza Quarry Mazdoor Sangh Office
in Bihar,

SHRI K. D. MALAVIYA: I am not
aware of any such incident. We will
make enquiries and let you know.

I have nothing more to say, 1 have

covered most of the points. Some
have been not answered. They will
be covered laler on, because there
were s0 many pommts raised.

SHRI C. T. DHANDAPANI: What

about a second mine cut at Neyveli?
SOME HON. MEMBERS rose—

SHRI JYOTIRMOY BOSU: 1
1unning to put a question.

came
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Order, please. Please sit down.

There is only one cut motion mov-
ed by Mr. S. N. Singh, He is not{ pre-
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sent. I shall put the motion to the
vote. The question 1is;

“That the demand under the head
Department of Mines be reduced by
Rs. 100"

[Need for local recruitment in
Coandmari project of Hindustan
Copper project in District Jhun-
Jhunu of Rajasthan(3)]

The wmnotion was megatived.
MR. CHAIRMAN: The question 1s:

“That the respective sums not ex-
ceeding the amounts on  Revenue
Account and Capital Account shown
in the fourth coiumn of the Order
Paper be granted to the President
to complete the sums necessary to
defray the charges that will come
in course of payment during the
year ending the 31st day ot March,
1975, 1n respect of the heads of
demands entered in the second co-
lumn thereof against Demands Nos.
78, 79 and 80 relating to the Minis-
try of Steel and Mines.”

The motion was adopted.

[The motwwn for Demands for
Grants which were adopted by the
Lok Sabha, are reproduced below—
Ed.]

DeEMAND NoO. 78—DEPARTMENT  OF

STEEL

“That a sum not exceeding Rs.
20,85,13,000 on Revenue Account and
not exceeding Rs. 133,90,69,000 on
Capital Account be granted to the
President to complete the sum to de-
fray the charges which will come in
course of payment during the year
ending the 31st day of March, 1975
in respect of ‘Department of Steel'.”

DeMAND No. 79—DEPARTMENT  OF

MINES

“That a sum not exceeding Rs.
27.63,000 on Revenue Accouni be gran-
ted to the President, to complete the
sum to defray the charges which will
come in course of payment during the
yvear ending the 3ist day of March,

1975, in respect of ‘Department of
Mines’.”
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DeEMAND NO 80-—MINES AND MINERALS

“That a sum not exceeding Rs
27,73,08,000 on Revenue Account and
not exceeding Rs 218,98,68,000 on
Capital Account be granted to the Pre-
sident to complete the sum to defray
the charges which will come in course
of payment during the year ending
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the 31si day of March, 1975 1h respect
of ‘Mines and Minerals’.”

1813 hrs

The Lok Sabhg then adjourned till
Eleven of the Clock on Wednesday,
April 17, 1974/Chaitra 27, 1896
(SAKA)
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